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SECRETARY: Sir, I have to report
to the House the following messages
received from the Lok Sabha signed
by the Secretary of the Lok Sabha:

I

“In accordance with the provi-
sions of Rule 96 of the Rules of
Procedure and Conduct of business
in Lok Sabha, I am directed to
enclose herewith the Rajasthan
Appropriation Bill, 1967, as passed
by Lok Sabha at fits sitting held on
the 28th March, 1967.

2, The Speaker has certified that
this Bill is a Money Bill.”

II

“In accordance with the provi-
sions of Rule 96 of the Rules of
Procedure and Conduct of Business
in Lok Sabha, I am directed to
enclose herewith the Rajasthan
Appropriation (Vote on Account)
Bill 1967, as passed by Lok Sabha
at its sitting held on the 28th
March, 1967.

2. The Speaker hag certifieq that
this Bill is a Money BilL”

1 beg to lay a copy of each of the
"Bills on the Table.

"THE BUDGET (RAILWAYS), 1967-
66—GENERAL DISCUSSION

DR. B. N. ANTANI (Gujrat): Sir,
I rise to offer a few general observa-
tions on the interim Railway Budget
as I understand there will be another
occasion to deal with the subject at
length later when the supplies for
the rest of the year will be voted. In
the present era of nationalisation of
services, trade, commerce and indus-

tries one will at once loock at the
largest nationalised service in the
country, namely, the Railways. The

test to judge the efficacy and indeed
justification for nationalisation of
other concerns in India is the resull
of nationalisation of this great con-
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cern by way of financial returns,
progress in expansion and the
conditions of safety in travel as well
as the general satisfaction of the
employees.

[Tee DEPUTY CHAIRMAN in the Chair]

Considered from these aspects, [ am
constrained to think that this is a
mere routine Budget without vision.
It is a Budget based on mere red-
tapism and it is a Budget not based
on a policy of progressivism in a
developing country and if such a
state of affairs is allowed to continue,
I feel further nationalisalion will not
be viewed with favour in this
country. Beyond that, while conceding
that after nationalisation and inde-
pendence the Railways have expand-
ed, the financial and other results
have not increased as they should in
spite of rise in the passenger and
freight charges. Have the financial
and other results been corresponding-
ly satisfactory, as they should? One
has to consider. ‘Has there been effi-
I consider

ciency 1in the services?’
that efficiency hag deteriorated, The
conditions regarding safety, even

after adopting many of the recom-
mendations of the Kunzru Commit-
tee, have not improved. Look at the
number of railway accidents and the
consequent loss of life and property
during the last few years. Sabotage
is not the only reason. T am sure if
the railway authorities will look
deeper into it to find out the causes,
they will realise that indifference and
half-hearted work are the causes of
these accidents. The general dis-
satisfaction among the Railway
servants is piling up. To defend the
heavy expenditure on the Railway
Board on the one hand and to the

elementary demands of staff parti-
cularly Guards, Conductors and
Drivers on the other cannot be

explained. The guards, I
1 p.v. know, Madam, collectively

and constitutionally have
approached the railway authorities
communicating their demands, but
they are not yet heard. In the direc
tion of expansion, the approach
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is more towards improvement of
existing railways than t{o covering
uncovered  areas, even  strategic
areas. If you look at the needs of
Khandla, for the development of the
Khandla port, why is Khandla-
Jhund broad-gauge railway not
being given priority in this direction?
It is 3 major port constructed for
development of trade, for opening up
the trade of the interior i{o northern
India. Passengers from Khandla to
places in northern India, and
passengers from places in northern
India to Khandla have to have a
eleven hour halt at Palanpur in order

to get connection. And when they
reach there what are the condtions
for them? There is one solitary

waiting room flooded with railway
employees, where the passengers
having to take rest for eleven hours
cannot even sufficiently  breathe.
Representations have been made
about it, and yet nothing has been
done. Now so far as expansion of
the railways ig concerned, as 1 said, I
again say that attention is being paid
only to the improvement of the
existing lines. Dieselisation except
of the Frontier Mail is yet to take
place. 'When coal has to be brought
to the Western Railway operating in
Gujarat from a very long distance,
dieselisation of railway locomotives
is not yet thought of. Representa-
tions have been made through this
House that in the erstwhile Baroda
State the Baroda Government paid
about one crore of rupees or more
for development of what is known as
“Parapore railway, Why is no atten-
tion being paid to it? Now Khandla
occupies a strategic position and is of
great importance because it is there
that our Dborder is connected with
Pakistan’s. And yet, when demands
are being made for extension of the
railway from Khandla Bhadreshwar,
Mundra, Mandvi and Lakhpat
Narayan Sarovar up to the western
part of Kutch no attention is being
paid. When the entire western
portion of Kutch is connected with
the border of Pakistan, even then this
railway extension is not being con-
sidered at all. All these considera-
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t19n§ should weigh with the Railway
Ministry when they frame the budget
for the whole year.

Much has been said about the
larger dividend being given to the
Central Government from railway
funds, ete. I feel Madam, that this is
only to show whether the head is in
the turban, or the turban is in the
head. We are not concerned with
what dividend is being paid to the
Central Budget. We are concerned,
and the general public is concerned
with the proof and the proof of the
pudding is in eating it. Railways
are a great concern; in spite of the
fact that self-sufficiency in coaches
and everything is claimed, is over-
crowding still avoided? TUnder the
erstwhile management, when it was
in the hands of private enterprise, in
the days of the B.B. & C.I. Railway
we used to call these III Class com-~
partments as compartments for sheep
and goats. Are they better, or are
they worse today? In spite of the
mention in this White Paper, Madam,
that so many stations have been
given so many amenities do these
amenities operate at all? Is corrup-
tion being brought under check? All
these things lotk very well in the
White Paper in letter but in
practice, T am afraid, Madam, the
condition on the railways has not
improved. What machinery has been
created by the Railway Ministry to
fing out why these accidents occur
almost every day? The former
Railway Minister, out of exaspera-
tion, once cried out that he was
alarmed to think of the accidents on
those nights when telephone messages
reached him informing him of the
accidents that took place late in the
night. And then when he went to
America. Madam, he said that he was
going there to find out how there
were only a few railway accidents
there. So there wag the benefit of
his experience in America to check
these accidents. Now this House is
entitled to know of this aspect.
Coming to the White Paper, 1t is
said:
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[Shri B. N. Autani.]

“Non-suburban passenger traffic
registered an increase of 18 per cent
during the Plan while the suburban
passenger traffic increased by over
40 per cent. The total number of
originating passengers rose about 32
per cent from 1,594 millions at the
end of the Second Plan to 2,097
millions at the end of the Third
Plan.”

In spite of this increased traffic what
are the returns? Is overcrowding
checked? All these are the considera-

tions which should be taken note of
when the new budget comes here.
Now I come to Khandla, to the

Gandhidam railway station retiring
rooms. Of course it is a big station
built.  Yet, at the time of derail-
ments, which are gradually mount-
ing up on this line, on this strategic
line, passengers have to wait for four
hours and six hours. But catlering
arrangements are not made at all
And yet we say that catering has
been improved. Now for a great con-
cern like this for such a nationalised
concern, if the result is this it is
really regrettable. Why is there such
general dissatisfaction in spite of the
fact that so many improvements are
claimed to have been made? All
these considerations in the matter of
this strategic line and its extension
have to be brought to the notice of
the railway authorities at the time
of framing its Budget.

Thank you, Madam. I have done.

MISg MARY NAIDU (Andhra Pra-
desh): Madam Deputy Chairman, I
thank you for giving me this opportu-
nity to express by appreciation for the
trouble that the Railway Ministry and
the railway administrations took to
implement certain suggestions made

list year. Since the last Railway
Budget was discussed more trains
have been introduced and some

more improvements have been made
in some trains. For example, I
now notice in the Grand Trunk Ex-
press that the food trays are being
placed on the attendants’ berths, and
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not near latrines as it used to be donc
before. Once again I suggest and re-
quest that permanent arrangements
may be made for two berths, one up-
per for the attendants, and one lower
for the food trays to be kept. An-
other thing, Madam. For want of
accommodation and proper uniforms
the attendant$ that come through from
Madras to Delhi, or from Hyderabad
to Delhi have been, of late, shirking
their duties in a2 way. They take
leave and they leave in between the
stations and ask somebody else to take
over their quties. They are not really
shirking their duties but they do not
want to come through, because they
do not have the proper facilities,

Now, Madam, the I Class compart-
ments in the corridor trains are not at
all safe if there is no through atten-
dant, because when the doors are
kept open, you find all kinds of peo-
ple entering the compartments, beg-
gars, loafers and even thieves, and one
is terrified at night to come out of the
compartment and go to the bath
room. So I request the department
and the Ministry to make it conveni-
ent for the attendants by supplying
them the uniforms and by giving them
other facilities to see that they Go
their duties properly and be on duty
throughout.

Next, Madam, the food supplied to
the III Class passengers in the long
distance trains is very poor. The
caterers should be ordered to look to
their convenience in the two-tier and
three-tier coaches where the orders
for food could be taken just as it is
done for the 1 Class passengers. The
Railways got most of their revenue
from the third class passemgers and 1
is only fair that they should be look-
ed after better.

Coming next to the subject of clean-
liness, Madam, I would like to invite
the attention of the Railway Minister
to maimntenance of the trains. At pre-
sent I do not know if water is scarce
or soap and wax are not there, or
whether cleaners are retrenched of
late. 1 know that compartments, es-
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pecially the first class corridor coaches
never see soap or water or wax. They
are always and invariably dirty, at the
Delhi end here, at the Madras end and
in Hyderabad. These are the places
that I frequently visit and I can gay
that the compartments are noc clean-
ed at any of these ends. I know tnat
the coaches are such that with a little
soap and wax they begin to shine and
they look like new ones. Such a beau-
tiful look can be given to these nice
painted coaches. But never never
have they seen for years any soap or
wax. I am not exaggerating because
I say this only after insisting on this
matter and after complaining at every
end at all these stations for two or
three years. I would not request but
would insist—forgive me for saying
it—that the Minister concerned and
the administrators at the top should
go to the yards at some time just to
check up, if there are any people who
work on the traing when they arrive
there. I say thig because the deterio-
1ation has gone too far ang it is tco
much for anybody to rectify it by
ordering on paper. Paper orderg will
not help. If the administrators really
want to do it they must at least once
go and check up themselves and then
orders on paper may help. I suggest
that your ticket coilectors also should
be requested to give a report if che
trains are not clean. Your C.ID.
should go and check up and see that
the cleaning ig done. There are peo-
ple to clean the trains. There are
inspectors to inspect. There are train
inspectors o check up when the trains
come to the platform. Still I do not
know how this thing escapes them.
Trains come and go as dirty as pos-

sible I am really sorry to say this.
‘They even become the carriers of
diseases. Naturally, when they are

not clean they can easily be the car-
riers of diseases. Unless maintenance
is taken care of there is absolutely no
use adding more and more trains be-
n~quse that is next to useless and we
will be losing everything. WNot only
that. Certain trains like the Grand
Trunk Express and the Deluxe Ex-
press Train that come from Madras,
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I am told, the same trains have to
return. That is 1o say, they have very
little time 1n which to clean the coa-
ches and do all the other things need.
ed. 1 think they have enough of
workers and if somebody were to look
after the work and see that this work
is done thep it will be done. I feel
sometimes while travelling and hear-
ing the rattling sound that the train
might break at any time. Tha: shows
that oiling is not done. So I make a
specia] request that the Railway Ad-
ministration should take a little trou-
ble and ask its C.LLD. to check the
work of cleaning and maintenance.
Then you will find that 1n no time the
whole set-up will start working and
the thing will be done. Now at the
big stations only the first class com:-
partments are swept and the latrines
cleaned, not the three-tier and tweo-
tier coaches on the Ilong-distance
trains. Let them please see that
orders are given to get these compart-
ments cleaned because it is these com-
partments that need cleaning most.

The Railway Minister stateg that
there are A. C. Express services from
Delhi to Bombay, Delhi to Calcutta
and Delhi to Madras and so on. May
1 humbly beg for 5t least one air-con-
ditioned compartment from Hydera-
bad to Delhi in the hot season? We
do not want anything in the cold sea-
son,

SHRI P. K. KUMARAN (Andhra
Pradesh): Only in the next Five Year
Plan.

MISS MARY NAIDU: Andhra Pra-
desh is backward and

SHRI N. PATRA (Orissa): Andhra
Pradesh is backward and not Orissa?

MISS MARY NAIDU: Does not my
hon. friend know that Andhra Pradesh
is backward? Andhra Pradesh is
backward industrially and economi-
cally,. The per capita income in
Andhra Pradesh is lower than the all-
India average. Therefore, is not
Andhra Pradesh backward? Out of
the Rs. 2,400 or Rs. 2,500 crores spent
during the Third Plan I learn that
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only Rs. 48 crores are investeq in
Andhra Pradesh which is the largest
of the South Indian States. Take
electricity. Our neighbouring State of
Madras which is much smaller than
Andhra Pradesh has four times more
of electric supply. Does this not prove
that Andhra Pradesh is backward
even though it has all the necessary
resources and facilities? Of course,
we produce foodgrains. Even then
what is the ration that we get in Vizag
and Hyderabad? It is only & ounces,
the same as in Kerala.

SHR1 M. RUTHNASWAMY: (Mad-
ras):; It is a backward Ministry,

MISS MARY NAIDU: Why does
the hon. Member call it a backward
Ministry?

SHRI M. RUTHNASWAMY: I is
not progressive.

MISS MARY NAIDU: I may agree
with the hon. Member. Perhaps our
Ministers are busy with other things.
Usually it is said that there are quat-
rels. But what is the Central Govern-
ment doing? It is supposed to be the
mother government. ‘Whalever the
children may do the Central Govern-
ment must see that all the children
get the same kind of treatment. They
should not be left alone to be neglect-
ed on the top of it all.

THE DEPUTY CHAIRMAN: Not g
mother but a father.

PE -
MISS MARY NAIDU: Nouv a step-
motherly treatment, but we do feel
that we have no parentsg at all, nor
brothers or sisters. Nothing is left.
That is why I say it is a backward
State. I hope the hon, Member is
satisfied now.

I thank the Ministry for having
given a direct train from Hyderabad
to Madras and thus responded to my
request. However, that train perhaps
keeping in line with the general back-
wardness of Andhra Pradesh, takes a
very very long time to drag itself
from Madras to Hyderabad. It leaves
Madras at mid-day and reaches
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Hyderabad the next day between 9
and 10. May I request that the train
may be made to leave Madras, say,
by 5 pM. and reach Hyderabad a
litle earlier than it does now? I know
the administrators will always try to
do whatever is possible and sv I thank
them in advance now.

While thanking them I would like
to add another word of appreciation
and gratitude for having immediately
taken steps to restore the displaced
Class IV workers last year. For one
thing, the Railway Administration
does take immediate steps to look into
the suggestions made. Here may 1
remind the hon, Minister of Railway-
about the train to the Temple of the
Seven Hills? T have already done this
before. This temple ig better known
in northern India by the name Giri
Balaji. The roads of this temple are
well laid by the State Government
ang those roads are there. May 1
request the Central Government te
make the line from Renugunta to

Tirupati? And then the next step
would be to have an electric train
from Madras to Tirupati. Why not

have it? If you like to ask for dona-
tions the whole of India will ccme
forward because sometimes I find that
in the hundi even g lakh is being put
by an individual. So perhapg every-
body woulg like tp help in making
this line g line for electric train.

Then last, but not least, I have got
one request to make and it is this.
Please see if anything can he done
to give concessiong to teachers during
their winter and summer 'holidays.
You know teachers are the worst neg-
lected race in the whole of the nation
and unless they travel about they
cannot improve their knowledge. I do
request that teachers may be given
some railway concessions so that they
may be able to go abnut during the
summer holidays and the winter heli-
days, go all round India and thus
improve their knowledge so that they
may teach the children better

There ig just one more thing that T
want to say and that is really my last
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point. The Nagarjunasagar project
which is much talked abcut and the
least helped will be completed soon
and then within six months there will
be enough rice even to be exported to
different places. But the railway
line cannot be laid in six months.
Therefore, 1 request the Railway Ad-
ministration that they should have
some plan to see that round about the
Nagarjunasagar area a railway line
is laid soon.

Thank you, Madam.

SHRI J. VENKATAPPA (Mysore):
Madam, it is needless ‘c mientiocn here
the importance of the role played by
the Railways in the development of
the national economy. At the same
time it is astonishing to hear from the
Railway Minister that we are facing
a deficit this year. The two reasons
he has put forth are firstly the short-
fall in passenger and goods traffic
which has been affecled to the tune
of Rs. 8.20 crores and secondly the un-
expected increase in the dearness
allowances to be paid to the staff
which has amounted to necarly Rs. 3
crores as a result of both of which the
anticipated surplus of Rs, 30 crores
has come down to about Rs. 18.60
crores in the current yeuar, that is,
1966-67. Out of 12 millicn tonnes of
anticipated additional traffic only
about 4 million tonnes materialised
which means there is a shortfall to
the extent of nearly 66.66 per cent.
I really cannot understard how this
could happen in a developing country
like ours. I can under:tand this hap-
pening in a couniry where there is
stagnation, or where the country is
fully developeq but 1 fail to under-
stand how in India where we are still
in the process of development such a
thing could happen. Perhaps our esti-
mateg were not based on realities,
This brings out the fact how our
plans are and how the estimates are
not based on realities. Maybe due
to over enthusiasm they prepared un-
realistic estimates at the commence-
ment of the current year. I would
however like to point out to the
Minister concerned that if the goods
movement is quicker we can increase
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the capacity of these empty wagons
by nearly 30 per cent. I can point
cut many instances where the goods
traffic is unnecessarily delayed. I my-
self had experience of {hiz delay 1ust
two three months back. We had to
get seed potato from Simia for agri-
cultural purposes and for the goods to
reach from Simla to Bangalore it took
nearly a month. If it could be regu-
lariseq at certain points like Delhi,
Vijayawada and others they can 1e-
duce the number of days and bring it
down to nearly 15 instead of the pre-
sent one month which they take. At
times it takes even 45 days to reach
Bangalore. If these unnecessary de-
lays in the movement nf gonds can be
eradicateq it would help them to in-
crease the capacity of thes empty
wagons which can be put to further
use in the areas where they are
needed.

119C

The Minister has alss said in Lis
report that the sister Departments
could not utilise the available resour-
ces to their full capacily and so they
have cut qown their allotment for the
current year.

Now with regard to deficit financing
I want to make one suggestion. This
deficit just forms about 2.5 per cent
of the total expenditnre that is inzur-
red on the Railways. u{ with a little
effort they could effect a saving of
about 3 to 4 per cent in their expen-
diture, it would comes to nearly 40
to 50 crores and that wouid help him
to overcome deficit financing and also
help him not to com2 to the Cenrrsl
Revenues to borrow Rs. 22 crores
which he is proposing to do. Would
it not be possible to effect this saving
of 3 to 4 per cent in the total expendi-
ture? It should not be a great
difficulty for him to save 3 per cent in
the total expenditure on the Railways.

With regard to amenities 1 would
like to mention that for the third
class passengers it is horrible on the
trunk routes to travel in summer.
Amenities like fans and sleeper coa-
ches should be provided wherever
long journeys are performed by third
The amenities pro-

i
| class passengers.
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vided for the higher classes also are
not up to the mark We have experl-
enced that sometimes electiicity 1s not
there, sometimes the fans aiz not 1n
working condition and so or  Will
this not amount to haiassnent of the
passengers when they huve to per-
form long journeys? 1I,w can you
expect the passengers to {ravel from
Bangalore to Delhi 12 g hot summer
without fans? Again the facibties that
the Railways provide ty the pacsen-
gers must have some relationship to
the present-day think nz Nowadays
when everybody 15 thuahing of going
fast 1f the railways were to maintamn
an average speed of 20 miles how can
you attract passenger~? That 1s the
maln reason why the pac<cenger tra-
fic 1s coming down To travel from
Poona to Bangalore if one needs 25 to
30 hours how can you expect people
to make use of the ratlv.ays? Sc 1
would like to bring 1o the notice of
the Railway Minister thatl it 1s neces-
sary to 1mprove the speed ol the irains
by means of dieselisation and other
methods 1f you want the passenger
traffic to pick up For that 1t may be
necessary to strengthen ih~ railway
track so that diesel engines could ke
used on them Whateve: 1t 15, we
have to improve the sjeed of the
frains

The next thing I would like to bring
to the notice of the hon Minister 1s
how the Railway Boaid 1z favouring
some of these contractors by not call-
ing for tenders It has b ¢ :evorted
by the PAC also th"* t « Raillway
Boarg has favoured oni, one centrac-
tor, a company called Hindustan Con-
struction Company Thcy have beea
consistently, throughout theiwr career,
preferred by the Railwa; Beard for
all the works They nave been offer-
ed So many itemg of work without
calling for tenders, even ter nsiance
the construction of a briage across the
Mahanadi 1n Orissa, which wculd eost
nearly Rs 1 crore, 1.e, without calling
for tenders they entrustec it to this
firm T can quote them There are
five or six instances where without
«calling for tenders ali the items of

[ RAJYA SABHA ]

1967-68 1192

work have been entrusted to this firm
It 1s 1n the PAC’s Fifty-tlurd Repnrt
Paras 198 and 199 of his Report deal
with the subject of en‘.ust'ng these
works to this firm, i»e Hindustan
Construction Compan;

Then, I would also urge on tne Gov-
ernment to take up and provade aew
lines where they have heen neglected
ever since we became 1naependent,
1e, from 1947 not even a single mile
of new line has woeen constructed
elther 1n Mysore or 1m Ortssa or 1n
Assam These are the thre- backward
States as far as the Railways are con-
cerned Economicaily Orissa  and
Assam are the most hackwa.d arocas.
Unless we provide good t{raaspurt, we
cannot expect development as far as
the national economy 1s concerned
So, wherever we neea ecohumi:
development, 1t 1s recescary to pro-
vide faciities for the ftransport wof
agricultural commoaities and 1naus-
trial commoaities I would request
that spectal constderation raay ke
given to Assam, which 1s a hilly area,
and also to Mpysore,

As far ag Mysore 1s concerned I
would like to bring thig to the notice
of the Minister concerned He 1s also
fortunately from Mysore Many a time
1t has been brought to his nofice and
also he, as a Member of Parliament,
hagq brought 1t to the notice of the
then Government There 1s need for
providing a railwav lne to 1actlitate
the transport of ore to Karwar harbour
from Hubli This 15 an important Iink
route, which workg out cheaper also
for the mine owners The cost of
transport from Hubli to Karwar woulgq
work out to Rs 4 per tonne, whereas
the same ore, if 1t 15 carried to Cochin
or some other harbour, would be Hiéar-
ly Rs 75 per tonne In other words,
half the total realisation from this
would go towards tramsport alone So
1t would help them to a greater extent
and 1t 15 a primarg necessity, which
he should take up for consideration

Also, there 1s need for broad gaug-
ing some of these 1mportant lines
There 1s a line from Poona to Banga-
lore which connects two capitals of
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two States. If it is convicted into
broad gauge it will be of greater help
to the passengers and will facilitate
quicker transport and movement of the
goods that are intended to be carried
to Poona and other areas. Agricul-
tural commodities and perishables like-
man-goes, potatoes and other items are
abundantly grown in Mrysore. Then,
broad gauging the Bangalore-Secun-
derabad line will be helpful. 1t would
connect us better and help us to take

our journey vig Secunderabad to
Delhi.

Budget (Railways)

While on this, I would like to men-
tion one more poim, namely, the
department is lagging in future think-
ing. I remember the former Minister
of Railways, Shri S. K. Patil, men-
ticning this. If we are to take up in
future any new railway line it wili be
broad gauge. Yet [ cannot under-
stand how they are now thinking of
constructing a metre gauge line from
Salem to Bangalore, which is still in-
complete. A major part of it has al-
ready been completed, but stull 1t is
a waste. It cannot be properly utilis-
ed. That is why I said that if any
amenity has to be provided it should
be in consonance with present-day
thinking. The preseni-day thinking is
to go faster, but the amenities that we
are providing are those which were
existing fifly years back, not intended
to meet the needs of the present d/ay.
I would like to bring to the notice of
the Minister one instance where a
bridge wag constructed near Seringa-
pata. An agitation is there for board
gauging thig line between Bangalore
and Mysore. It was only constructed
very recently, I think at the end of
the Second Five Year Plan. It may
be in 1961. It has hardly any space
if it has to be converted into a broad
gauge in future. What a waste it
would be to demolish it—and then
construct a new bridge across the
river. I do not say they are lacking
in foresight. The only thing is they
are not taking much care and they
are not doing all these things in the
national interest. They think that if
they complete a work, perfect in all
respects and cater to the needs of
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the public and also the country, for
another fifty years they will be
deprived of further work, If it is
with that intention they are carrying
out these works, I am sorry it is high
time they change their mind. If
at all anything, big or small, is done,
it should be in the Dbetter interests
of the country and it should serve

the country in the long run. Thank
you.

SHRIMATI LALITHA (RAJAGO-
PALAN) (Madras): Madam Deputy
Chairman, the two interim Budgets
presented by the Finance Minister
and the Railway Minister are gloomy
ones. The Finance Minister’s Budget
shows a deficit of Rs. 350 crores.
With the present economic strain, the
effect of devaluation, the export trade
stagnation, the internal production
affected by strikes and agitation and
the drought situation, prices are
showing an upward trend. There is
also the change in the party position

after the general elections. These
are the factors which are bound to
create a greater amount of deficit

financing, higher taxation and the
need for more foreign exchange. I
am happy to note that the present
Finance Minister has taken up the
challenge and 1 have every hope
that he wil] be able to evolve mea-

sures for higher production and
better economic stability in our
country. I also hope that the Finance

Minister will put into practice the

16-point formula which he put for-
ward soon after devaluation and
check the rise in prices, increase

production, cut down non-Plan ex-
penditure and thereby stabilise- our
economy., Whatever might be the
position, one factor has to be remem-
bered, namely, the financial position
of the country cannot be sound un-
less additional sources of income are
found from time to time.

Now, coming to the Railway Bud-
get, it shows a deficit of Rs, 15.27
crores. We also have come to know
that the Development Fund would
be wiped out in the current financial
year, There is also the likelihood of
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the railway fares and freights going
up. An increase in passenger fares,
especially of the third class passen-
gers, who contribute the bulk of ithe
revenue, in the present economic
strain and cost of living, I do not
think, will add laurels to the Gov-
ernment, And I want the Railway
Minister to give an assurance to this
House that the third class passengers
will not be affected in the coming
Budget.

At the outset, let me congratulafe
the Railways on their excellent job
done in the movement of foodgrains
during the drought situation, The
Railway Ministry is the only Minis-
try or one of the Ministries which
can be proud of its achievements
and the network of Railways all
over the country speaks for itself.
But there are certain remote parts

of the country like Nagaland, Mizo
Hills, Assam, etc. which need the
attention of the Minister. TUnless

these areas are connected by railways
and road transport, I do not think it
is possible to have complete integra-
tion of these areas and better move-
ment of these people.

Now, coming to the amenities of
the Railways, I would like to say
that about 5.8 million people, more
than one per cent of the population,
travel every day in 1India and the
comfort of passengers is most impor-
tant as far as the Railways are
concerned. Of course the Railways
have made some significant changes
and also made some progress regard-
ing the comfort of long distance
travelling passengers, but much has
to be done in this direction. I am
happy to learn from the Southern
Zonal Railway Consultative Com-
mittee which I attended last month
that they are going to attach two din-
ing cars to the air-conditioned coach
to Madras, and T hope the Minister
will take up this matter and see ihat
they introduce the same dining cars
in other long distance trains so that
the passengers will benefit by it.

[ RAJYA
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As far as the amenities at the
stations are concerned, the provision
of drinking water is the most impor-
tant thing and it should be provided
in every station irrespective of the
size and status. It is actually felt
during long distance travel I have
had experience of going from Delhi to-
Madras during summer and found
that in small stations we do not get
water at all. Waiting hall, pucca
platforms and benches and improv-
ed type of latrines alone are not
enough. I think maintenance is the
most important part of it. I am sorry
to say it is not so. Waiting rooms
are invariably dirty, articles of the
{urniture are in a horrible condition;
the latrines are stinking. I think the
railway authorities should give more
care regarding the maintenance of
these things, and something has to
be done in this matter,

Then I come to the most important
thing as far as I am concerned, and
people who are travelling by train
also feel like that. It is about cater-
ing. This question has been raised
in this House a number of times by
many Members including Kumari
Maniben Patel, and this question has
not been properly dealt with by the
railway authorities. It is a common
sight to see caterers in the dining
cars with their dirty white uniforms
and a dirty towel on their shoulders
which they use for double purpose,
that is for wiping the plate as well as
their perspiration. This is a nauseat-

ing and repulsive sight for every
passenger,
Another common feature in the

corridor first class coach is that these
bearers bring khana plates, say about
a dozen placed one over the other,
and keep them in the space near the
latrine and rearrange them and dis~

tribute them to the passengers.
This is most unhygienic and repul-
sive. In the 1last meeting of the

Southern Zonal Railway Users Con-
sultative Committee I have suggested
with measurement the fixation of a
foldable plank between the two
doors of the carriage on either side.
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and the General Manager of the
Southern Railway, rather the 2x-
General Manager, Mr. Gangully, has
sent a lettter stating that a reference
has been made to the Director-
General, Research, Design and Stand-
ards Organisation, Lucknow, giving
details of the proposal and suggest-
ing the location of the foldable plank,
which may be fixed to the coaches. 1
hope that if my suggestion is taken
up and the design is accepted, these
foldable planks will be introduced
in all the long distance trains. As
far as the cleanliness of the bearers
is concerned, I think they should be
provided with two sets of uniforms,
one for summer and one for winter,
and 1 would prefer that the colour
should be of khaki or navy blue, so
that it can withstand heat, perspira-
tion and dirt.

Coming to punctuality and speed-
ing up of trains, I think the railway
authorities have done very splendidly
and even today I see from Dpapers
that from 1st April some trains are
going to be speeded up. This aspect
should be given more thought for
better administration and progress.
I think the travelling time hetween
Madras and Delhi has been consider-
ably reduced in all ftrains, but I
think it is still possible at least in
G.T. Express that we can save two
hours by avoiding unwanted stops.

Then I come to the ever-greemn
problem of the railway authorities,
that is ticketless travel. Beggar

nuisance, unauthorised vendors in the
compartment, pulling of alarm chains
all these are always a constant head-
ache to the railway authorities. They
should devise measures to check
them. Severe penalty for ticketless
travel and surprise checks I think
can reduce the number,

Then I come to another thing
which has cropped up recently and
is occurring often, that is, the crime
and theft in trains. 1 think it is
high time that the railway autho-
rities are provided with adeguate
security police. I want to know
from the Railway Minister what is
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the strength of the Railway Secu-
rity Police in a long distance train.

In a long distance train I feel there
should be a doctor always on duty.
I feel this is most essential. I took
my small child with me in train and
she developed dehydration. 1 had to
wait for hours before any doctor
came. One doctor came at one sta-
tion, another came at Nagpur I think,
and another came at another station.
The condition of the child was criti-
cal. Such things happen in the
trains. It is always essential for a
doctor to travel in the train for the
benefit of passengers. 1 think this
will be taken note of by the Rail-
way Minister and I hope he will do
something about it.

I come now to the reservation
facilities, Of course, the railway
authorities are trying their best ‘o
give all sorts of amenities to the pas-
sengers by reserving the tickets 10
or 15 days in advance. But when
these third class passengers go tc
the booking office, invariably they
say “no tickets”. I know an instance.
Some persons wanted to travel on the
18th April, by the Southern Express.
They were told by the railway book-
ing office that tickets were not avail-
able. I cannot understand that, They
asked for the tickets on the due date.
They said “no tickets”. 1 think it is
also due to the fact that certain
quotas are reserved for the officials
as well as the Members of Parlia-
ment, which mostly go unused, and
these quotas are released only just
before the train starts, some time
before the train starts. This creates
a lot of trouble to the third class pas-
sengers. Something has to be done
regarding it.

dieselisation and
electrification of trains. Of course it
is no doubt essential. When the
world is progressing so fast, we have
also got to go fast. At the same time
when we introduce dieselisation and
electrification we should also see that
it is done gradually so that retrench-
ment is also gradual. Even these
people shoulq be absorbed in some

I come to the
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other channel; otherwise they will
create unrest in the railways which
have been really doing their job effi-
ciently and which have not in any
way fallen a prey to the Com-
munists.

Regarding trade wunion also, I do
not know much aboutl 1t, but still I
feel that there should be only one
union and that wunion should be
recognised by the Government and
there should be enough co-ordina-
t1on between that wunion and the
authorities concerned. This can
really avoid the workers’ unrest,
strikes, agitations and other things.
But I find that there are more than
one trade union in the Railwayr
specially in the South.

Madam, above all, though the mea-
sures are taken by the Railways to
provide comfortable journey, the co-
operation of the public in every
phase of the journey is most impor-
tant. The Railways have a long
way to go in the journey of progress
to provide comfort to the passengers
and to earn additional revenue
through freights and in popularising
railway travel by introducing more
holiday concession trips, and I am
convinced that with the progress tht
Railways have made so far they are
bound to become popular and effi-
cient in the future and an asset *o
the country.

Thank you very much for
me time to speak on

giving
this subject.
{t Tma FeEn (greardr) @ g9
fe12t Ja<dq, § AT 9127 FT JASTF
AT T F1at F1 IF Frarar agar g o
I TFAY IS WAFY fagwT § 47 FIAT
TRAT § fF qFeqaT AL q9 & 39
I ¥ I FT AT AL 9T AW
F fag Fg AT W R ) FIA AT F
# A 3 Zr3q F7 AFTICE AIH gawr
&1 57 JY¥ TT g WA FIAT @7 § IHT
A1gT ¥ fiF F FE003 FY AT ATIT 7 ATH
#1 Fifgwr 31 9T oF “ardra”’ &

’
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wigf qurg Vo Mo FIFo AT fEFg-
1T F AW § g7 SART S T ¢ f3Fry
F faa | QT AL HT AT ATIA T
AW T A JH FAQW TG AT g

¥ aoiiz @igy &7 gaswg feHrar
AT §
st shewg o (fage) @ Aew

e § W wuTE |

At ARG WY IS AT Al
AT {T ATZA T TG & | IR 4
ArzA 9T ;AT A S § A
Tafau W & g fF qa qr ag gfaqq
E{ET g7 74T § HWiT Fgy ghanar ¥y
FNTTT 6T &, 999 F FIT AT
Wi agt & g fgevad wgw S A
Fo F@ ) g aaataa g gfvaEr
& 1T g F F TAH ITRg F WA
aEy @ aifs W garea ST A
TEITOT TAT =5, T faq aAragmT
Jud & AR | A Iy felgEET
3 f <<z meY  ar €T g A
qg A ATZA g AET & | T TEFT AT
ATET 9 AT &7 FAAX FT 50T | FF
g€t agr I<NIg ¥ WO S A AR
fgar At a1 agr W fafaee AEE A
Fgr & gH AN FT Y ], §7IT A1
#1 ¥g WE v 3 9mg #7189 7137
4T 9 | [ 94T AT FEIS FA 8,
A W18, AT warg v forr ¥
RrIg N | F SO argd F AT FEAT
o ot 1 g gefeT @a awe AT
W qU I9E FAC AT MG w1 A
ATET O AN FT HIAT FI N IAT
fordr 1 7 AHIR & I a8 o gfaaT
2 2 WMT o Ao 1T FIA
JA A IAFT ATEET T

Zqd A ag g {5 T aTer @
g5q fAawra T q a5 faeelt F IqT
BT 9T JULE F ™ | Y OF 7



1201 1 dget (Ralways)

[T AT & 3T F ARTET F, FAR
F1EFT 39 {F §qI F1 T 30 T
ZIaT & | 3 qATTT AT F IIAT AL
TR F1 W AT & FF qEAr wfiwa
FIAATE | AIX AT IATHAT T

UF TAT, T FQAT & IX E AT T @I

ST & AT AT ATTT § HITFAT 3THT

"z g7 faz1 AT & 1 e AR AT gAT §

fF 7t ArEg T a1 sAa fafey §
T OF SIEE TAdr ff wHIAL &
qF, TN TRM BT F¥ g ¥

% 97 & "EE F AT SraF AT HT0
i fam 1 afxa & anaar g {5 faw
AT AN T FzT fEAT ST vET g

I 17 SIMFE W (A7 T W7 AFATE AV

FAT AZT UF FATST R TS FAT AT
T ST 3T AR & fAar wrHr g7 o
% FATH HEFAFTA & ATGE KT T 3THT
9= FTq ¥ fAAdr § UF a9 Ig FATST
¥e1 7 77 AR {0 AT e I & A,
gfeamr & anr, a2 a9 AITET g
FIaAT 3% (F 4 T4 7§ W 2qT FIA 8
AT GA1F FT I9T GT FIX FT &
damd &1 | 99 & Fnn F fAy aey
a1 feama Az & f ¥79 awz saar
d¥2 7T gIaT 8, AN JIET TF @A &,

favaT TET &, 37 9T 4% 91T & IAWI
a<t qfewT grr & He faew & fag

1§ IS qUEs 1 fagna ¥ os FEm
fiF Srgr S7RIn A9 ST war 4T 8
9T TAF T T TF /T GATST AT
QA T ] qT ITR! F1% fGFFA A8
geit wAm 7 M fagar g @
qE qgT TF g AOANT [ TN 7T &9
FT AT R

A A, FT T AT AT
aa & WY sglo UTSo Mo & foa¥
qQF TEFNA BT T §——a1 ag 39T {F
T8 799 €UAF ql § A FHwHA d
9% T 5 €T g & AfHT 98w 7
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ST BT T (AT J1AT € 98 fa v
F1 fwar qrar g 1 fomar & fag oo
qUF AT FT fedA  w@EWA FT WA
AT { FGAF I AT & AF farga
™A 8, IAF[ e @aF F7 fFr@r =1~
FLAT fadgs qarfaa a7 g |

UF AT A g W FEAT T g
f& srowt fafaedy #1, wi &1 g9
TYARL & qTET 9T o JOAT 92T g,
a1 f& wfFeam & mig fasar & o
FIEI ATHTA 8T MTTHT ZAT T2a7 2 |
TEATAT & %7 faoet IF 99U &
STHME | AT A AT I, T § FIHq
FIFR TS & AT FIOT 27 7 1%
TEATAT § 9T FAGTHL IF 99 IF
FAATATT | & Ay AT fa a1 &
AT F§ TB1 § AT IAA AT fFar
ST W & AT AT AF THAT aVF
71 AT et A o

ar & T T, 19, I IvEEET AT
FAAT THE FAT ATAT § ITH VT T
T@AT ARAT g AT A @ #1 wfoer
F1 & | B TS a2 § 09 T/ 7
IAHT TIE TE€L €19 T WV §8qF a7
w19 & ITR UF AT HT A T
fF ST AT €T W T [IT T2 T
2@ fo g wifea & feger g771 7me
2 1 AT W& ANSS AR 9T o9
g 2 qaurd FT q87 § T 7Y @
# =TAT AT qhET g & fF 39
FET TGN ST AFAT | FH AT T7 AT
THA FAFH & § IO ITAH &7 78T X
THd | UF @I 8 gAY AT P,
AT H R 2 W B, T TEe
fra g, s 8 s &, @wr av &)
&¥7 ATHT G A UTIHT 9AT AT
ff Far 7% 393 {17 sq%H foFmr T
g AT &% (Fa" =7 AR @6 &1
(FTAT FH qeATg JT AT 2 1
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[t s 7 71

% A 3TN B TH AT AT AT K€M

f& 7 f547 7 78 987 A7 {95 F2T

& a A9 /T BOTA FIAIT RG {5 ATRI

THEAT FET AT AT AIHA FIAT &,

AT ITAT ZL AT TAM F O S FraAT

T 137 & W7 fFaRr 397 F AOEy
L AT &, ITF £ A7 ORI A

AT & | Feq, I AT AfEF q wo

FA 2, T FAT R, (G067 F 7T T J0A7
g SARTIIRIAT 719 TAEIG AT SATAT

I farenardy sa4T g94Y & 5 o7 gt

FT FT 3097 7 A7 § 3787 05 (A7

LT ZIr & 5 37 g7 ¥ 3747 FIR

AT & 1 3R Pedarar ¢ 5 g qat

qF AZ, I EA AT AT WEW FH

& | F1IT O A ARTF FL, TA Y,

frasy g347 7 qvears gidr & 3IHT

faeRard 334 samar grir ¥, Sasr
€23 WG T TAT &7 & AIT 13T A7

GBAF T FT § ITH AT AT 3
Frefs 5 ag A0  waar a1 gfy7
IIF AT § W@ T @T FT qA7 2
ARTTAT FTHFITFW & | AFIC ATZA
AT 2@ A1 WA QT 5 afAw A
FIUA A A FAFWE | I AL 4%
a7 g17 &, 1T AR aglafes
aqF § a7 73 9w agr o Xz oy
T AT g oM FW &, g 7 &
A¥iaa0 qF FA0 & | ITF 99 FE A7
Zew g & ) AT QFIAI { SAEY
AT AT IZT AT E | F A T a9

AR THATT 3G § | T AT q2 &
5 gz Fea & A7 qglfes ads
T AT o7 7 1 FETTA F57 ST XE
£ T s fFT A1 @R 1 TR AE

FAT AT FT qAG QAT A

TF HIT arq &3 & qafas &
gaR fgrgear 1 I 9] T g T I
¥ g AT AT § | AT A
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SIHT AT AT EIT (F AT T Z1FAT
TFF 360 T T HI UEAT & AT 360 WA
FI EIT a7 72 F ey g1 79T 2) IF
TF £ TAT AT AT & AT 120 WA AZ
F TR F 997 ¢ W W § T
EI0A 3, gTH AANT 97 d19 92 F
360 HIA I FII VLTI FIT FT 4T
T FA AT IAT T ITRT T 80 AT
90 ATT 7 ST AT T & FIT 8T
9 7z FAT & fF ose @A A
sqial etz 7 owfzar 7@ Fwqr @
grEfF WITRT §F ar7 7 I THIA &
f& w7 Aa mifsar & sty 1 S 7 87
W@ & F AT AT ¥q w0 LT S
FENETAT § FF o8 A7 & =TT 8
AHIT TFT AIT FAFT AF TgI4T &,
garts w g oy Atag m@ama
HIT feqwa g1 1 ITFT ¢ T&IT 37 §
AT FT FF T TR A AT T | TS
g1y &, gA8 1T F14T &, AN HASHY 2,
wie qff Iar 417 agy faaar &,
fexszett wrar Ay wg=ar & zafar 3
Fifaw FXF & R F 7T I BT
FITZF A3 T T FAACFE R
75T a9g & {F FIHT TRTE WY
Tl ST 1T TN FIT HL AW HT
SIRT A0+ HEAT FL AT ATTHT KT
g g7 | WX AT TE 99 FL 5T
T 375 #7 qlad wsar gt qr 995
fax geratfes gr, 598 78T #
HIFET TFIHAT R AT FT 1A 987
gar & g WA 7 gudt g 9§94
FFET | T ¥ T F0T A9F AT gar
TrZAT 7 W qa IFA1T ¢ % A9 g
AT 9L JISAT &M 4

2PM.

TF I & HIT FZAT AEATE )
A HFT g WY A9 qIT § A{HA
37 TaqQ Fr At ¥ garfeas
AE A9 4T & | gt oo ag @
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fF framr wwar A0 w9 & 9w | gafag & A AT A 29 P s

A FH OTF AETE, qrHET g,
BT fZEAT, T FT TS F AT
ST Arfed FF oW g IREr a7
|rEar & fF 98 WTE F 9/ R F3
EH A0 F° AT HE FATH FT N9 fogear
g7 & M grfaw Iy e9w daw
T FIAZIT | AT grad 98 & w3
GEZ FAM H W AT ATET AT gwar 3
g% M AL AT § AT 3T A q
A3z ALY fory &\ T AR g W
TG IR TANGA T TN ST AR
T TET A & 1 I HIL FT TGT NI
&1 A3 a1 7w # fodr g T8 e
AT T 7" ZNT AT T FH AG FEWE
zafaT & ag 79 FA7 A
Y GEE FATH A T AT FT TTAH
F3 3 qifs qOfEd F WEET TG
FE ¥ S #F o
I A1 AgT SART AT A FW 2
T IAFRT 39 ag & Agfemd @
33 2 ) o a1 gl 9w faar gar
g W A TAT T GET
FF &, T @F T 7, IV g AE
& Agfaaq faadr =fed

T ®E FATH W IE TG & A
qF FAH AT Py gAG OO, Tg
qY B! TG F  GAA ARA
&1 97 9 9 A1 99 W gU AW 8
@A A | 37 fesar q
T A 1T &, ITH! TG I FA ZIaT
g\ X Oy AT AT g F o
AZETT FF g9 feeal A AT qW
TR qar J GF agr 7 A
F1 Fea § | 78T W fow a8 ¥ g4
52 FT aehefi E1dT & 78 T TS
1T qI[H FI FFT & | A fawed] &
[ATIX 9 7 feeal & w2 ABT FT
et aFar® ST &, a8 I qET AT
qAFJT F M F IIA FHT F@ 2 |

foeaT <o g 3 1 zEfre & aw a1
FIAT ATZAT § F AT 39 79 T T
w79 ¥ fow 7T = & wfde &
F fan sarer 7 sa wifow &3 3w
AT AT F1 T @ HT AT ATTHT
TISAT I a79 FT aF f74ATS & HIX
wH IR 2 fF AT 3T TFATE! B
FXHF  FT HIAT FIA

[THE VIicE-CHAIRMAN (SHRI AKBAR AL
KuaaN) in the Chair]

UF A G q KT FFAT AGAT
g uk ag 48 § & 7voogy
9rEae gty § 9 @El §3
g fsawiga wqq 97 &2 faa g
§ %g SAAT =g g % #wra= g7 qrzae
qrefsr & Fa7 @aAr ag =1 7 fagr
g w9 = sffana owéq w1
I FW & A T awg § (F g
¥ 9134 qEts ¥ a9 gdEAr 98
#T fear g #g fawew @9d aar
T w7 fagqr g ag 919 ¥ S 98y &
SITAAT =TT § |

TF T H g AT AgAT g PR
St e i ¥ @ § S99 fau
9 399 A FT ATEHT @G & for
FT agT 997 2 | Jafs  afores §
gATYY UrAdl § WX 987 9% U T%ax
g o B waaaez ww 3fedr @ qTm
¥ A @i § @ 67 agr & n=wr
¥ wEHT ATH AT AT TSI 29
1 3g eme dar g g O S wrae
FET I ATH GUIA AT & STH FO
feear g A 99 IESIAST §
g @die+ ¥ foe wsy strar g Qv d
wagar g {5 1 agr 9% FRERIA §,
oI &, 7ras a s §, e & Wi
BT I AT GUIT & I[ AHFT TATHT
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[ st Ao

gfear & arer agr 9T @dsar § 9%
S w7 gAY 97 T8 FIA 3
ar & qz sFaT TEar g f Iwa JE
ST T ITEHT TYAT WA @R &
faT agr av AT § g FAL WAL (AT
g?

TF T AL FF FH I3 Q@A
q adIT qE37 § qAar Argar g F
AT &1 T ATZT § FF & F 5
Ffarer 1 JE L FAT AT HqAS
ave § I9% fou w=Tar @S F1 ;fwm
FA ? 2T FA FY AAATZA ¥ A7 F
fao g 7 F7 1@ § AT A@aTA |
1 2T X A Gi¥ a for@r a2 )
@ F IR 9189 ¥ gg FAAT FTEAT
g (5 % 4 gak qafeas F1E wQE
IR E CAR I B B 1 A [
F e AT A7 F0 FT AT ?

H 3341 & Fga & M § fa
fafacze @ga & o w0 5 9@
gaTa A7 fe¥ § 9 97 AR F]T

s I® AZ (F5F 4RW) .
JTQHEAH WEIET WG F qIg X
rudraarenta g fF g o g
fawamm 2 saq ¥ f9awr #w=er AR
qATE T § AT FT F1A Z1AT & IAAT
M favmi aad a2+ 39 a9
Frat & 1 gu @ 91 gay Ffear
i g@rfaar & SR T & e
qasar fe=mar =g g

¥ qar &0 & fF % A9 a5
Wy fafreed & ag @ fwar ar
ff WT A=A F WA A G
9Tg 9ST g% & wun fw #v Sy
T GH% 3| T Y AN FT GFAG g,
fom ag 71 fevra &, g awg &
T AR F YT F TS qAM R
SHF! WA U I AT g & |9

[ RAJYA SABHA ]
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# fFAR (FATT N @ T g0
qiz@ qT 957 g§ €, IAFT Sk fwar
ST | 3T AR A A (AfAeeT T T
B AR A F7 77 W ¥ fie 9=
AreH & 0F T § T TA aE A A
AWt 7 gE P afes A3
afgFrfEr # ITHAAT F TAZ &
FLERE R EE R RERIR I
qF a4 A 1 wAwEr g fF e
afgFife &1 g sT R fFa
A g A9Y & fF F@d 9= ¥ 97
a% 313 GIAT T AT F HEqE
F FHF L FL FFq g | TR
IART I AT ATIH A4l g (F 37 g1
¥ gré wIfAT TG & oAFA F ;v 39
AT ¥ FIT HET IATE AT gEFA
FarAEr ! gu wa & sfgwrfo
T TH TFL FT @A 747 HYAT @ B
g IIT WA WA ¥ AgY wEr )
Y T 39 1L ¥ 0F HEgI 3@ ;1Y
% g fafareT ags &1 39 M am
feamr atear g fr & 3@ @ w1 2@
fF Tord & W9 QI S HE B aaw
R T €T g5 € War uw ot
I AET g1 gFAT 3 AT Yod win-
F A FET F /AT T F A0
Y gRT T T AT AT & 7

T qUq & AT fEeT w0 Fwar
g %R 9g 93 2 IF 97 a1 97 g
% B THY S 9% R FT FB ATHGAT
qrd & gEr &) afwa & gwemar
g f& o\ & Jt wAAT i § v
g9 SHA O ¥ QT &1 IF qv
TAY AT WHEAT gWi | AT
gaTe Tad afaF 37 A F1E qaear
T g AT ag @ o qd S
qT Y 919 gAT g A s9F foo oy
Ry faar st & 9w oav waTdes
Sifen gt 3 1 9t FRW E fF o @reft
FHIT ST § IERI ITF gHIL 99
F wfaFt qaSell TG IWE L b
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gAY St F 9] 39 g #1 F% fqare
q37 FT FHAT § AT I7 dAAT AFAT
g f& wtgr a7 ady @it § 9w IHE
& fag zsfasifear 1 a1¢ a f@ar
AT {AT Il w15 Faear agr f1 W
T Wi q7 A(FT TA GTE FT THIA
F1 39 AFT £ T O¥ fF mwAaw &
afqr z wfFEd BT o1 IF= A
FISAT AT &Y SETZ VAT & AWAQT
g f¥ ag A9 AgEAQY F@ 7 fAEE
qCH ATTHT HAeq JAo1 A, AIfFT |
fowg fif 3w ¥ 9IS 7 IWEA a8
qHAT S 1

Sgr a® Ff% &1 g9y § § quaar
7 % o oF Q@ wgE IW o 5F
oy Ya3 wfasfar &1 Jaest &40
aifgr + w7 T AR g AT
#1¢ grfa 7Y g & 99 9ww arfesr
F qr qv ag &¢ foar g {5 gdl @
Frfgdr @1 gEAT AE @AT A (eI
JEUE |

AT § g wa ¥ gafud
St Al A g IART ATE A9 Y
gaswg f2AAT 1 FF T FAT AT
g § 1 ferwd oy @ ST O
¥ 919 F1 999 qga gacag fgamar
qEATE | Ag  F Al g Ay
@ & WAar g fe g Sg 2@ AEr
FErs a0 wwdr § 1 Afy fwe s
TG SATET TFAE & AR T ey &
IR FRX 979 91§ TG Ig 997
gL UF AT @ B, AR N
¥ 9T oA w@T &, |1 Yed #Y IrEd-
fasr FRET T & IO WT T G
g, STF AR F A 7T aF I qEog
gl BATE TS & | HIT g9 @At
AT &1 97T & 0F SATRT 29 faedt @
A FT FJEEGR OF T&T TR0 ANEY
7 fHEl FIw FAg 9T 4 i al
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famell & TTTLET aF al q€7 1 FAqT
wifey aife & ws #ww £ wAlER
g1 g% qFAls T @1 Ay A |
7z 2@t § fF fadr #iT a=a1 %11 937
SATET AFATE EAT § 1 SEAT AFT
2T M 9% 9% 9 F UF fesar 0F
fa¥ o7 gt § o gawr feer gav
fav a7 AT g T AT FT 37 FIW
gl §1AT & fR @ e R dz @
qiy g1 gAfa ar ar /i 27 amrd
s ar sfar e 31 Jar § & e
TRAT F AN ¥ FB AT T2TE A1
art &, a1 & vaF fag 9g gam am
& aAT FIE B FA A7 gHT FAH
#1 It S F FIF IS FA &I
A arrE wimr Irfgd fea & |
#1 glaur g1 =v fag za s a
AT TBIT g

ufefaesr & g3 ¥ 997 ag o9
FT 8 fF B ot FOm & feeay ¥
ag Tt g f5 g% i avemw @
qrd AT & T 39 TR qa0F A W
F g 5 #&7 91 aR &@F wW I07 2,
F&r a@! a1 feltg @ @t & o
FH I AR W AR Tqeda e F
T TN @ILE | @A FAT
TR AT a7 (08w @ a7 W Tt
FTH FIE 9 (hew § ITRT 9T Y
qeltg & oy At favag € 399 gar
grawarg |

UF AL TS FIAT A & 5 97 gfern
ST SH6T 7T 39T SATAT 9% T4AT & AT
TAFY q9g § FTAT SHIST TFHATE 2T
g f& ¥ wngar g fr oo MY @R
F q9T AT F @raq g fagar qw
EWT SHY Saar 29§ AFW &
WIE | & JU gar I & 2
¥ AR § AT A€ N F7F {5 -
Hqq Ty 9 fear @lar @ AR
AT fsam @@ g1 ¥w  uer
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[*7 wra |qgra]
garer g fF wag =H |9 #1 w@AT 8y
FEY 2 a1 F:rg AT feaw T FET
gy =ifgy fog ¥ S 97 @99 Frar
&g g1 9% fwrdl IFIT ¥ SA1H AV
ST oAF | IEY FHIE UET FIe™T
it wifed fra | 7 faar@g w1 ar 9%
foF ®o e ¥ AT @HEE 1 WA AR
qT AT I A G A9 Gy AT |
F9 F for a1 wrag & w97 99 ey
AT E L A I AR AWT AL
st gy wifgd fow & S9 dr=
AT &1 QT TAT A FEF - G SR
Afeq fear a1 wF |
Sezd wAUT 9T 9T S T/ qET
JFEST 97 W@ & ST AR F § gAaar
g for 5@ a9q aw #1% fame  waw
TEE T4 I Wr g HMifw § 3g
gy g fv oy fa7 g8 7 38 @AW
g q W wEard § @y F At 30
ar 3E R § o7 A I9T AF FEAT
fF fasia gaowg Iex & 9™ |

FIT & A A AT TG T FEAT g
f& a4 a1 o I 9T ’W F IF FV
foprrg & #ik 9% 9% wEE Ay
farierd gadt € 49 ¥ T FeoAA
F IR ¥ fawad g T AT FAT
F faqdr faeraa T TE1 & ST
ST IgT FT FAT q@T g 1 AfwA
fee Wt §% 7 3o I9T AT IFH( GG
g it § e T AT
grag ¥ 97 uF ggy fAd ok 3 @
7z fok@ma & a1 & IAHT OF
GEE  FATE F ez F) qET 4F @ F
agt T TSI 9T AL qQT 37§ g F3T
Tar fe #1E wg FAT W A€ B
fox Sawr vw wge Ay #wR SN
o% I & T F1 I7 OF @I ATEHT
FY TAEAT ST TG IS HT IH TFR BT
qAr Y FLaT AR FE R AT S
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A FT F wfEy F oW A feFHI AT
TAAM FT M 1 F FAR AT
39F a9 A gEFr dwir fewe
9y 2 fay o w07 Tw w9% WYC
sl e | T ag wg <@ ¥ oA
g5 wFT A9 fF ot qF § war FT faar
gat e q@ e A faer 1 Sfwr
T THA F AT AR AHY
gifaafead amad, 3o faa & fAa
fag 1 QT S @ ST FOWT A
Fhag A0 § AF &T W F |
39 A qX 9T g frwmEa 2@ i
AT & fF go e @ @y § AW
3 3o ad ugd ¥ & fga &0 &
grzmae o ¥ gar @At g fa
T HoT qIg ¥ ATHT FT 0T AW
zg 97 fqaeet <t s &t gafea
2 f ST 9F9F #7 fawrag g ag 9w
qX g AR A7 qF. ATFT TF GV
Frm &1 fwdr T fodr g3 9% F9
ferar ST Hwar §

Fhaat & art § star o+t ST
AT ST { FT, 98 AT TF ATH J14
g fEdy o 37 T oR R @
79T ST FT @7 AT %1 § 5 FA
fre qgd Nzd & o) fow a@H T
qged F1 GIAM 276 § ST AT & AR
T Y 9AH A fammr €0 %
T q o gar 3@T ¥ At & A
TTRT JB I EW ATST &7 eF1F ]9
ar freaq €1 3% FMEr FAT &1 qRCT

21

9 qATAT F1 gasag & OF A4
#1 T AT faamr wwgar § 1 €TF
P ArgdwT wAvEE o IAT AT AL
39 HuAT feE & gg a@ F41 o7
farer 93w & $T© @I GHFMQ I I
il qF 399 AT AE § g WA
ATEA ITAY AT, ARFT AR TWF
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fF AT Fr 7=t g1 W@ §, 39S
TR FD TR BT aH &1 W T
Z W Yo 1€ T wgr & fF o g
FIETE 7Y AT AHGEE AF  od
ATIT FT GF fHAT IO | ZHT AFIC
R ¥ WIgE g YA AT AT
A% (99 e #1 §E A &
far wer mmr g1 WU Ag fAaET @
fr swavme e sa I § I
AR @Y 5 gF A fAem drEw ¥
9 F1 WATHEAT NI AT JAGT HT AT
I & AT ENIT |

# dzfor wadl w0 gzer g AW
IAF 91d AY g AT FT 9T @V 3
fF 77 ¥ 1 @Ar A0 § 48 w76l
Ay T § afer sga &y ava e 1
fagar 21 3@ AR # & 4 q@r
g f& ger ot g fraar @ ag &@we
fasar & a1 Fae A1 faaqr & a8 @ud
frerar @ 1 3w gaT @A g fad
T@zg ¥ a9 g7 g ST qa&T g €
R - B | T |
Za 3T F AT AET E, TG F AE
fafreza & Yy waram ag s v 9
Fo W o) w@Ea foaar 5 Wl
fawrr &1 srawasar g1, 3 fam w3
A ¥a Ag aw weT & w9
qare @z afyq o A& fwfaes g
Fra=ta wum 4 faeam & sa 3§
graey ¥ FwAEr  grfam @Rl
7 &Y frost T FALT T AfeT § g
ot Fgr A1 foF T ;g 3@ A H qAwA
AW AW W IFAT gATME, A [
feres &Y ma¥ T AT ST a1 AT T
fafrezr @ arg=ld FT F 39 ax ¥
FE AT FAA FT FTA FEAT |

{1 ug guam g F e g
Y g o7 g8 A # femel dER
F1E FoawEr wa Q@ faem @
FgEl faadt #ifE ITRT gy
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fagar qzrar arfaarie § wWr 2 d
98T % 30T qew wd 7K guE
%2 fafTeeT AT Fr 7767 q& «
HATAAT & A ITHT A1EY S BIATET §
SEHR T AT AE F, IR I
FA |

T @ AT TS AT § 9 AR
¥ A9man ¢ fF @@ J 9% 7w e
T A AN iy & faug ¥ S arq FEY
& STRI AT =T QA7 S &Y q959g
foe feamm agar g f& Fgwan ¥
FEI K F AT HI§ AIREE
F qelg # f& WE OF faam
SZ GAT 71 AFAT ¥ oAl ¥ gME
71T ST glawrg &1 F A AT AF
¥ gagar g 59 aw Ao 7 I
qar T FO 9 ar foq awT
Ia" ®1 fTapT agr gnit | 39 3w
&1 %z FLR qATT FTAT3 |

SHRI D THENGARI (Uttar Pra-
desh): I think the Railwavs have
been following a policy of false eco-
nomy all these years. While on the
one hand for Class I officials the
Raillways have become a training
ground, there 1s a tendency to accom-
modate a greater number of Class I
officers through the different zones
which are being carved out, there 1s
also an attempt to retrench, directly
or indirectly, the Class III and Class
IV employees For example, there
has been a ban on the creation of
clerical posts and therefore an
mcrease 1n the workload of clerks.
One can understand this but at the
same time because new zones have
been carved out, the number of Class
I officials 1s increased and therefore
the burden on our economy 1s also
increased. Retrenchment 15 being
effected through various ways, as 1
said directly or indirectly. For exam-
ple, when we introduced mechani-
sation in the Accounts Department, it
led to indirect retrenchment, it
blocked the promotional avenues,
There is no substantial reduction
the cost and actually !t has increased
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our dependence on the USA. for
mechanics, spare-parts and other
materials., After electrification and
dieselisation there is bound to be
large-scale retrenchment and the
Government has not assured that the
principle of no-retrenchment with-
out alternative employment would he
followed and there has been no
attempt or effort to train the workers
who would be declared surplus, in
the various jobs including that of
electrification and dieselisation.

Regarding the wvarious facilities
that should be naturally and justifi-
ably given to the employees, there
is much room for discontent. A few
important problems I would like to
refer to. Firstly, there is the hous-
ing problem. Less than one-third of
the total Railway employees are pro-
vided with quarters. Some of them
are in service for 15 or 20 years and
still they are without quarters, stay-

ing in big cities. We know that
there is no free suburban services
also and much hardship is caused

to the Railway employees on account
of this lack of housing facilities, More
quarters should be constructed. Some
vigorous programmes for industrial
housing must be undertaken by the
Railways, The officers are given big
bungalows. As a matter of fact
their bungalows also can be utilised
for some construction purposes.

Then there is complaint
inadequate and inefficient medical
services. The workers are not satis-
fied with the present facilities and if
they approach doctors outside, their
bill will not be re-imbursed. At
least the C.H.S. should be extended
to the Railway employees.

about

Regarding selection tests also there
is much discontent. In the name of
merit, favouritism is rampant and it
is necessary to see that there is no
room for any grievance so far as
selection is concerned and also 1o
see that seniority is given its due
place,

[ RAJYA SABHA ]
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Now the emergency has been
practically over though not legally

probably but the extra half-an-hour
has not been curtailed and alternate
Sundays have not been declared as
holidays. This should be done imme-
diately.

We now come to some big problems,
There has been no uniformity in the
different zones about the service
conditions and even in the same zone
there is no uniformity in the pay-
ment of different allowances such as
overtime or night allowances. Night
allowance should be granted to all
those who work during nights but
unfortunately many of the categories
that have to work during nights are

not given night allowance. This
should be rectified.
We come to the most important

problem, that is of wage. The Rail-
way employees have been demanding
a separate Wage Board, and there is
justification for the demand. In the
first place somehow a number of
categories were not properly repre-
sented before the Second Pay Com-
mission. Therefore, the Second Pay
Commission could not do justice to
these categories. Now even the
Second Pay Commission’s period i.
over and there is no talk in the air
about the appointment of a Third
Pay Commission. Even if there is
one, I find that it is not going to
solve the problem because our ex-
perience with the first two Pay Com-
missions has been that the Railways
being a very huge concern compris-
ng more than one and a half million
workers consisting of a number
of categories, it is not possible to
have a very comprehensive study of
the Railway employees’ plight by a
Pay Commission which is also to
look after all the various Central
Government departments and there-
fore the demand for a separate Wage
Board is perfectly justified. I would
request the Minister not to make it
a prestige point and to concede this
just demand of the Railway workers.
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Then we took pride last year in
saying that 45 lakhs of workers have
been Fryought within the purview of
the right to bonus. As a matter of
fact bonus is not actually profit-
sharing so far as our present condi-
tions are concerned because it has
been accepted by economists all over
the world that bonus is nothing but
a deferred wage so long as there is
a gap between living and actual
wage and it assumes the character
of profit-sharing only after the actual
wage attains the level of a living
wage but even assuming for the sake
of argument that it is profit-sharing,
there is no reason why the right to
bonus should be denied because the
Railways have earned huge profits,
last year more than Rs. 13 crores,
and it was because of the sweat and
blood of the Railway employees. So
they should be given the right to
bonus,

Now there are some othe. racts
that are causing discontent among
‘the Railway employees. For example
rules are not strictly followed regard-
ing many vital matters such as
decasualisation. It is really shameful
-to see that lakhs gnd lakhs of workers
are kept as casual for years together
and ag temporary for years together
ang therefore there should be strict
implementation of the rules of perma-
nency and of decasualisation,

The contract system, the Govern-
mment has declared, would be abolished
but it is really unfortunate to see
that on their own Railways, the
contract system still prevails and the
principal employer is not held res-
ponsible for all the rights and remu-
neration of the employees. Now it
is necessary to revise, in view of the
increased traffic load during the last
three decades, the various time
schedules for the different operations,
the number of personnel in every
Department, the working rules, etc.
because all these have become obso-
lete. For example, the compensation
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after an accident jt being governed
by an Act of 1890. It is really obso-

lete. So all these should be recti-
fied and should be brought up-to-
date. If all these suggestions are

taken into consideration and if we
try to curtail the number of Clas.
1 officials, if we resolve not to re-
trench the Class III or Class IV
employees and if all these rights and
amenities are granted to the workers,
a contented labour would be an asset
to the Railway Administration, Thank
you.

SHRI NIREN GHOSH (West
Bengal,: Mr. Vice-Chairman, Sir,
now this Railway Budget has a sad
tale to tell. After three Plans they
have come with a budget which
paints a gloomy picture of the eco-
nomy, a continuing picture of tha*
And of course there is also tihe
Fourth Plan. So can it not be said
that it is the result of all the doings
of the Government that has brought
the country’s economy and of the
Railways to this pass? This is the
first point. I know that this is an
interim budget and so I do not want
to go into a comprehensive discus-
sion, of the whole thing, but still I
would like to make one or two
general remarks ang they are these.

There is dieselisation; there is
electrification and a sum of Rs. 600
crores in foreign exchange has been
spent in this process, and in buying
the rolling stock from abroad. Now
we have certainly a reasonable fear
that due to this very process suffi-
cient revenues are not being earned,
and it is because ‘of what has
happened. For example, in the matter
of electric traction, they have given
all the overhead installations and all
other connected things to foreign
contractors. Foreign experts come
since they are to instal them, and
our industry, unfortunately, does not
even produce, say, 15 to 20 or, say,
153 to 30 per cent of the components
or the requirements or the equip-
ments that are needed for them. So
for the rest of this thing, for the
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remaining 70 per cent I suppose
there is a contract with them for ten
years. You have to depend on them
for these and spend the money, And
still you go in for electrification. Is
it not a deliberate policy of creating
a vast market for the foreign profite-
ers who sell their goods at exorbi-
tant prices and continue to net profits
without creating a really sufficient
and adequate industrial base which
could undertake those tasks? This is
a pertinent question which the Rail-
way Ministry or the Government
should take into consideration. Even
in the case of the steam locomotives,
15 to 20 per cent of the components
are still imported—their evaluation is
perhaps more than that; it may be
30 per cent, This is as regards the
steam locomotives. As regards the
electric locomotives, I suppose 70 to
80 per cent of the components, and
everything else connected with it
are imported. It is merely an
assembling plant. The same story is
there in regard to the diesel factory
that is being constructed at Varanasi.
It is the same position; it is
merely an assembling plant. So we
have gone in for electric traction
and dieselisation without creating a
sufficient industrial base which could
at least make 95 per cent if not 99
per cent of the components of the
engines and everything in that con-
nection that we require in this
country. We have not done that.
Without doing that we have spent
Rs. 600 crores in foreign exchange
on them, ang perhaps they will go
on mounting, So the debig incur-
red and the overhead charges are
being laid on the Railways. And
the Railway Ministers come, and
they say that the railways are not
giving us sufficient revenues and
that loans have to be taken from the

General Revenues or the General
Budget, and that retrenchment is
going to take place. There are

things which I for one know. Now
the figure has been given that 150
electric locomotives have been pro-
duced. I know definitely from inside
information that it is untrue. Only
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120 locomotives have been produced;
the rest 1s a figment of imagination.
Sometimes a locomotive is shown for
an inauguration, certain plates are
just attached to it and then they are
pulled down after the dignitaries
have gone away, This is the state of
affairs. And you come and say that
we have produced such and such
things. So that is 3 point which the
Government should note. I say that
the entire policy is lopsided, not in
comformity with national interests.
It is catering to certain foreign
investors, who are netting crores of
rupees, and in the bargain we are
taking loans and paying debts, and
the creditors are receiving all man-
ner of payments. That is the posi~
tion. I must also say that before you
went in for mechanisation, for dieseli-
sation or electrification, first of all
it was necessary for you to create a
sufficient industrial base of your own
inside the country, which could
undertake the task. Without doing
that it is a mere luxury and nothing
else. What is the harm in steam
locomotives, where we do everything?
We at least produce 80 per cent for
steam locomotive traction in our
country. We have come to this
stage of, if not 100 per cent, 30 per
cent. Now we can complete this
process and build up our base and
then go in for all those things. Sa
this is one aspect of it.

Then there is another. It is
supposed to be a commercial undertak-
ing, a paying concern but then it 1
a public utility service and we do
not expect Rs. 100 crores to be dona-
ted to the General Budget leaving
the workers and the general public
to suffer. Leaving aside that fact,
the other fact is that it is a scanda-
lous state of affairs that the railways
never attend properly to commercial
requirements. In order to get
wagons you have 1o stand in the
queve for long and to grease their
palms all along the line, beginning
with the high-ups, with thousands
of rupees. Then only you can boock
a wagon. That is how the Pailway
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Board functions, those higher-ups, that
it doeg not even cater to commercial
needs properly. Yet they say now, “It
is not going to ‘give us sufficient
revenue.” But that is everybody’s
experience. It is the genera] talk on
the Budget, and that is how things
work. In the State [ come from there
are big railway-yards, railway
marshalling-yards, ang yet the story
there is that in order to book a single
wagon you have to spend some
thousands of rupees. Then you book
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it and then you get jt. So heavy or
bulk movement of goods is sluggish l
due to dilatory tactics adopted by the *
raillway authorities. Unless you !
grease their palms this is the state of
affairs. So they are not catering to
the needs of commerce. If there had
been. a quick turnover of goods, you
should have got more moner. Then
as regards some other things I will
say.

On the side of the employees suffi-
cient has been said by my colleague,
Mr. Thengari. But for all those
things what remedy has he found in
the Budget? It is that we are resort-
ing to measures of economy with
retrenchment of staff at the lower
level. When a normal] vacancy
occurs, we are not going to fill in that

vacancy. Where the question of
eﬁicienCy and security comes in,
where railway accidents are taking

place galore, where sufficient per-
sonnel are not there, sufficient station
masters are not there sufficient loco-
motive drivers are nol there, you
still keep the posts becoming vacant
in the normal course, vacant. You
retrench them. You do not fill up the
posts and you make the depleted
strength overwork. But look at the
overhead charges incurred on posts
carrying g salary from a thousand
rupees onwards. Can you give us a
figure as to how much you spend
annually on them on those drawing
salaries, from a thousand rupees on-

wards, in the railways? It is certainly
running into crores and crores of |
rupees. The Railway Board itself, l
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I suppose, consumes eight crores of
rupees. So slash it there, But, at
the expense of security and efficiency
you are curtailing the expenditure
at the rock bottom level and throw-
ing all.the burdens on the employees.
What a step-motherly treatment
towards the employees. I want to
refer to one particular instance.

There is the Chittaranjan Locomo-
tive Works Union. The hon. Minis-
ter should give me a patient hearing
on this question, and I would appeal
to him in the first instance that he
should not stick to 5 dogma. Let him
not become a dogmatist ang stick to
certain things that have been put for-
ward to him by the Railway Board,
grasp them and hold them not know-
ing why he should do so. Let him not
at least do it. Let him bring a fresh
mind to bear on this question. There
ig a railway union at Chittaranjan
and it represents 90 per cent of the
employees. They contested the elec-
tion for the staff council and they
won all the seats. But nothing much
was settled in the staff council. Even
the promises given in respect of the
small things that were settled in the
staff council were broken. This is
the record of the railway manage-
ment there. They once submitted a
memorandum to the late Jawaharlal
Nehru, and he said that if it was a
union run by the employees them-
selves he would consider the ques-
tion. It was some sixX or seven years
ago. Then the then Railway Minis~
ter Mr. Patil, saiq that he would loock
into the gquestion. Then last year we
met the hon. Mr. S. K. Patil along
with Mr. Jyoti Basu, the present
Deputy Chief Minister of West Bengal.

As regards the question of the re-
cognition of the unions, Mr. Patil
said that he would look into it. At
least he gave an assurance that he
would look into it. Small details are
outstanding there and nothing is
settled there. So the joint consul-
tative machinery that has been cons-
tituted by the Home Ministry does
not function there. It will never fune-
tion there because the union ig not
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recognised even though 90 per cent ol
the employees are in this union.
Therefore nothing is solved. The
joint consultative machinery is not
functioning there. If you do not
know that I give you that information,
It is not there. And it is said that
the Government’s policy is that only
representatives of recognised unions
can go into this machinery. Since
they have not recognised this union
there is no joint consultative machi-
nery even. Of course there is a staff
council which is a kind of body creat-
ed for the workers. But the union
has boycotted it after trying it for
some four or five years. They had
won all the seats, but they have
boycotted 1t. At least Mr. Patil gave
an assurance that he would look into
it. But the other day, on the 28th,
the hon. Minister jumped up and said,
“No, we are not going to give recog-
nition to any union in production
units, as a matter of principle or
policy.” How it can be a matter of
principle, I do not understand. So
no union will be recognised at Chit-
taranjan or at Perambur or at Vara-
nasi or at any other production unit
that is set up. What policy or princi-
ple is involved here except one of
adopting an obstinate obdurate atti-
tude? So I would appeal to the
Railway Minister that he may at least
look into this question again and
see that something is done about it.

SHRI P. K. KUMARAN: He is a
good man.

SHRI NIREN GHOSH: He comes
from the south and you are likely to
know him I say that he should not
jump up again ang say. “No”. This
is a Railway Board decision that no
union in production units is going to
be recognised. If that is so, nothing
will be solved. You can penalise the
workers. You can put the workers
into difficulties. But that does not
solve any problem. Only the higher
bosses will be saying that they are
producing 150 locomotives when
actually they make only 120. That is
the story in Chittaranjan, let me tell
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you that. So I say that this thing
shoulq be revised.

Then there is the contract-labour
system on the Railways, This i3
really labour unemployment. Shri
Jaisukhlal Hathi, the Minister of
Labour, is there who says that this
system should be abolished. I do
not know if they have got any collec-
tive responsibility. That i what I
want to know. He says that in his
Ministry they want this contract-
labour system to be abolished. But
here the Railway Boarg is clinging
on to it like anything, like a drowing
man catching at a straw. The Rail-
way Board is saying that the contract-
labour system should be retained. In
this some thousands and thousan?s
of workers are involved., And what
about casual workers? Out of the
total of 14 lakh employees as many as
6 lakhs are in this position And they
say thig is the biggest national under-
taking and yet this is their attitude to
labour.

I say we need not donate any
money to the Development Fund or
to the Depreciation Fund. Curtail

the expenditure of donations given
to the General Revenues. Make the
lower levels where real efficiency
run concern. Recruit staff at the
lower levels where real efficiency
comes and where security lies. Speed
up the bulk movement of commodi-
ties and earn more money. Give up
this policy of going in for luxuries and
things which we cannot produce in
our country. If you cannot have
electrification] without going in for
foreign imported things, I say, give it
up. Don’t have electrification. If vc2
cannot proceed with dieselisation with-
out foreign aid or foreign equipment
give it up. I say, create an indus-
trial structure inside the country
which can undertake the job and
do it. That will create a wvast
employment potential. I{ will absorb
lakhs and lakhs of workers as well
as give more employment to the
lakhs and lakhs of workers on our
Railways. That will he a natjonal
policy and that is the policy that 1
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would like to see adopted here imme-
diately. That will be in conformity
with our national interests, not the
present one which may be in confor-
mity with the interests of somie big-
‘wigs or some foreign investors. So
1 should like to have a radical
departure. These are the general
observations that I want to make on
this occasion. When the full Rail-
way Budget comes, we will see what
it is.

SHRI T. V. ANANDAN (Madras):
‘Mr. Vice-Chairman, the motion of a
%ote on Account for the Railways is
before the House and a picture is
made out in the country today by
submi'ting a deficit Budget. I think
the Railway Ministry wants to pre-
pare the country to accept an
increase in freights and fares. That
is what I think is behind the idea
of submitting this deficit Budget. As
far as I know, Mr. Vice-Chairman,
we can convert this deficit Budget
into a surplus one also. But the res-
ponsibility lies on the Railway Con-
vention Committee. Last year that
Committee Trecommended that the
dividend should be increased to 6 per
cent. At the same time they did not
consider what the borrowing rate of
the Government of India was. The
porrowing rate is different and the
dividend that the Railway has to
pay is quite different. Mr. Vice-
Chairman, if only we reduce by 2
per cent the dividend recommended
by the Convention Committee, 1
think I can prnduce a surplus Budget
with a surplus of Rs. 1.35 crores for
the year 1965-66. We must now take
into consideration why this lethargy
or slowing down the carriage of
goods by the Railways had happen-
ed in our country. The planners
thought and the Railway Ministry
thought during the first year of the
Third Plan, the Railways would be
required to clear about 249 million
tonnes of goods. The planners plan-
ned it but their planning has not
been successful. They cannot say
that the Railways were rot able to
carry. The Railways are prepared
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to carry the goods, but the goods are
not there. The Railways are pre-
pared to carry not only 249 million
tonnes but even more. But the
goods are not there and the country’s
progress has been Dblocked in all
spheres, in the agricultural sector, in
the public sector, in the private sec-
tory, everywhere. Also added to
that our political parties had also
played their game in the country and
therefore this has happened. Let us
remember that railwaymen have
done well all along. Mr. Vice-Chair-
man the 13.5 lakh railwaymen have
worked wonderfully. They have
done excellent work. It is a proud
record that in our Railways there
has not been a single day’s strike.
Compared to Indian politics, our
railwaymen have done a magnificent
work. They have also increased the
operating efficiency. It is gore than
116 per cent today. The workshop
production has also increased by
about 53 per cent over and above
what was the production in 1957-58.
Therefore, these laurels should go
to the railwaymen. The railwaymen
are prepared to do even more, but
the country is not prepared. The
fault is with the planning. Some
three years ago they planned in a
certain way. They should not have
imported diesel and electric engines
for this country. The country is not
prepared for them. Dieselisation
has been done for 9,500 kilo-metres
and electrification has been done for
1,700 kilometres. But the country is
not able to give these trains all the
goods that they should carry. What
are the Railways to do? In the
United Kingdom only after 100 years
in an independent country, they have
brought in dieselisation and electrifi-
cation and this they have done in
1963. Ours is a country which has
not even completed twenty years
since attaining independence. We
have not yet guaranteed minimum
wages for our people. We have not
yet given them enough food. What
necessity is there to bring in 643
electric and diesel locomotives to
this country, including those for nar-
row-gauges which we have taken a
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decision to abolish. The decision
was that the narrow gauge should
not function. Why then did the
Railway Ministry indent for narrow
gauge diesel engines? These are
things that country must think about,
and that is.the, reason for today's
slump in the railway front and for
the Railway Minister , coming up
with a deficit Budget. Therefore,
Mr. Vice-Chairmap, I think the

policy followed by the Railway
Ministry is not right. We have the
Chittaranjan Locomotive works, the

factory at Varanasi and the Integral
Coach Factory and they are produe-
ing in abundance. We have got effi-
cient engineers in the Railways and
they should be given their due credit.
What was steam locomotive produc-
tion factory yesterday is today con-
verted to produce electrical engines;
it shows the valour, dexterity and the
know-how of our engineers. Such
being the case, why did we go to the
United States of America. It is
said—I have heard it—that in order
to support a liquidating company in
the United States of America we
have placed an indent for diesel
engines on that firm. That is what I
have heard; I do not know how far
it is true. That is why things do not
shape well in this country.

Now, there is so much of competi-
tion. Road transport is one of them.
Thanks to the three Five Year Plans
we have expanded the road transport
and provided metallic and tarred
roads in the country. The road
transport is a keen competitor with
the Railways. The Railways, cannot
any more say that they hold a mono-
poly for carriage of goods in the
country.’ The road transport is also
there and T am told that the road
transport is also financed by the Rail-
ways. 1 think the road transport
should be nationalised soon or it
should be taken over by the Rail-
ways. It is happening in qther
foreign countries; in advanced count-
Nes the road transport is under the
control of the Railways. If we did
that, théye could be quicker move-
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ment of goods. So many traders and
other business people go in for road
transport because goods are handed
over quicker than the rail transport.
Therefore if the Railways could take
over the road transport also along
with it, I think the situation could be
improved.

Coming next to the question of
grievances, I do not want to demand
a Pay Commission or a Wage Board
at this juncture because immediately
they will say that they have ap-
pointed the National Commission
under Gajendragadkar. 1 think he
has yet to submit his Report, and it
is not going to be submitted soon.
It will take two to three years and
until then I know the wage-earners
in the country including the railway-
men will be only told this: ‘There
is this National Commission and that
Commission’s Report is awaited.”
That would be their plea. Yet 1
would say there are several grie-
vances which have be to be tackled
by the Railway Ministry. For ins-
tance, although the Railway Board
issues orders on many questions,
the individual Railways do not imple-
ment those orders. 1 can quote
many such instances where unneces-
sary delay is made in the execution
of such orders. I suggest that there
should be a Bureau or a special Com-
mittee in the Railway Ministry to
check up why such orders of the
Railway Ministry are not implement-
ed then and there by the individual
Railways, Mr. Vice-Chairman, we
must remember the capability of the
two Federations in this country con-
trolling the entire railwaymen with-
out going in for any agitation. The
Railway Ministry must take into
confidence these two Federations
which have come into existence.
May be these two Federations may
also combine into one 1o see that
they dominate the Railway Ministry
to bargain with the Railway Minis-
try and to dictate to the Railway
Ministry. I anticipate that day will
not be very far especially after what
we have seen in the Fourth General
Elections in this country.

L4
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Next I come to a point, a very
pertinent point which was also
referred to by Mr. Niren Ghosh—a
salient point—about the recognition
of those Unions in the Chittaranjan
factory, in the Integral Coach Fac-
tory and at Varanasi. What is the
difficulty there? Today you may
say that it is a production unit and
you cannot grant recognition but
what will happen tomorrow, we do
not know. We have seen what has
happened after the Fourth General
Elections. So why don’t we take
that honour and grant them the re-
cognition? Those units are doing
wonderful work and the Minister
himself has paid encomium on their
good work. I think there is no harm
in it. We have democracy here and
with so many things happening in
this country I think there is really no
harm. So I would appeal to the
new Minister to take a bold decision
to see that the Integral Coach Fac-
tory and the Chittaranjan Works
Unions are recognised. Though they
are not recognised, today, they are
given representation when we go
for discussion. When you have given
them that facility you can as well
extend it by giving recognition to
their Unions to deal with the
General Managers of the respective
units.

Now before the Minister comes up
with the full Budget in May I would
like to make some suggestions for
his consideration through you, Mr.
Vice-Chairman. Now the traders
are not well disposed towards the
Railways because their goods handed
over to the Railways are handled
very rashly. Because of their rash
handling there is breakage. The
Railways may say, ‘We pay compen-
sation’ but there is no good paying
compensation after their goods
entrusted to you are Dbroken 1o
pieces, I think this aspect should
be taken care of; because you have
also taken up the carrier responsibi-
lity now you should be more care-
ful in handling the goods entrusted
to your care. The Railway staff
should be told that they should be
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very careful handling the

goods.

In the last Budget, Mr. Vice-Chair-
man, it was announced that gz con-
lainer service had been introduced
between Delhi and Ahmedabad. If
the experiment has proved success-
ful. T think it must be extensively
introduced almost all over the
country because in advanced count-
ries we see the containers serve a
very good purpose. There will be
no breakage of fragile things. 1
think we have got cil tankers and
We have got box wagons. On a
similar way we must introduce new
types of wagons to load in bulk
foodgrains, fertilizers cement etc.
instead of packing them in bags.
That will eliminate a lot of difficulty
for the trader and it is also easy and
quicker for the Railways to unload
if such special wagons are constructed
and used. Our designing officers
should apply their mind and see how
best they can introduce these wagons
of new type. We must also have
wagons with shock  absorbers so
that in the course of shunting things
may not break and the goods handled
by the Railways may not be spoilt.

I would like to point out to the
new Minister another thing—the
amount of scrap lying undisposed

and ypaccounted in the Indian Rail-
ways, That will amount to crores
and crores of rupees. Nobody takes
any interest in it. They may say
that scrap worth so many lakhs has
been disposed of but consider how
much scrap there is. If Members go
to the stations, the yards, they will
see how many engines and other
scrap are lying there unused and un-
disposed of. There are hundreds
and thousands of wheels lying in
severa] workshops in the country
and nobody takes any interest about

[THE DeEPUTY CHAIRMAN in the Chair]

Minister to appoint a special com-
through you I appeal to the new
mittee, including some Members of
them, And crores we can gather.
There also, Madam Deputy Chairman,
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Parliament, to go into the entire
Indian Railway workshops and loco

sheds to find out the undisposed
scrap. Nobody takes interest. I
know that. Even though I have

fackled this subject at higher levels,
nobody would care for that. There~
fore, I think this must also be taken
into consideration.

3 p.M.

SHRI DAHYABHAI V. PATEL
(Gujarat): Scrap does not burn.
Otherwise, they would have burnt

it also. Whether they be sleepers or
lcgs of wood, they set fire to them.

SHRI T. V. ANANDAN: Tecday,
after twenty years of independence,
there are 4-foot doors quarters in
existence in the country where rail-
waymen live. Although the Minister
Teferred to their services in good
terms, this must be eliminated first.
This is a free country. The fourth
general elections have been complet-
ed, All this we know. The railway-
men must be treated as true and
faithful citizens of this country and
this 4-foot door must be immediate-
ly taken away, because you are
charging an equal amount of rent
for these 4-foot door quarters which
have served for more than seventy
or eighty years. If you want the
name, you can go to Artikere in
Mysore Division. You will find 4-
foot doors still in existence. Now, no
drinking water is served to the
railwaymen free. You are chargine
the railwaymen for drinking water.
Crores of rupees are being spent in
the Fourth Five Year Plan to pro-
vide drinking water to the entire
people of the country, but here in
the case of Railways, which fetch
you about Rs. 823 crores, you charge
them for drinking water. Is this
right?

Finally in the suburban area traffic
is increasing everywhere and, there-
fore, electrification of the Madras-
Arkonam line is very essential. I
think the State Government also has
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referred the matter here. There is
another point. To clear the traffic
bottle neck between Vyasarpadi and
Basin Bridge, about one mile length,
if you quadruple I think there will
be no bottle-neck at all. Estimates
have been submitted and approved,
but the work has not yet been taken
up. This is in Madras area. Between
Vyasarpadi and Basin Bridge it has
to be quadrupled.

Another thing, a circular railway
should be introduced. There will be
no difficulty, because the line bet-
ween Madras and Tambaram is elec-
trified. If Tambaram is connected
to Avadi on the BG, it becomes a
circular railway. This should also
be done.

Another request to the hon, Minis-
ter is about the conversion of MG
into BG, the line between Reni-
gunta and Tirupati, which you have
also mentioned. That should also be
immediately implemented.

Furthermore, to stop ticketless
travel, the ticket examiners should
be increased. The policy of the Rail-
way today is they do not increase
the ticket checking staff. They reduce
the ticket checking staff. How can
you prevent ticketless travel, unless
you increase the ticket checking
staff? That must also be taken note
of by the hon. Minister. One more
thing—to show how deliberately the
Railway Administration is working.
Diesel engines have been introduced
in this country three or four years
ago, but you have not paid the
diegel assistant that rate of pay,
because the FA & CAO has not

accepted the creation of the post.
What reason is there? When you
have got diesel engines, when you

have got an allotment for the diesel
assistant, yoy are not paying the diesel
assistant because he has not created
the post. What kind of argument is
this in this country? I do not under-
stang it at all. ] appeal to the hon.
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Minister to specially take note of this.
This is g problem for the last three
years. How calm and loya] these
railwaymen are. If they had joined
the political agitations, what would
have been the country’s fate? They
did not join them, because they love
the country. They want to serve the
country. Therefore, all these ano-
malies and creation of unnecessary
obstacles by some of the adminis-
trators should be put an end to.
Thank you.

SHRI P, K. KUMARAN: Madam
Deputy Chairman, we have now head-
ing the Railway Ministry a brand new
team. Our experience as far as the
Railway Board is concerned is that
whatever criticisms we make, they, go
over the head of the Railway Board
or the Railway Ministry. While con-~
gratulating our new friends, I hope
they will take some of the criticisms
which we offer seriously and try to
understand them. Last year I had
occasion to mention that the policy of
reducing the expansion work, of con-
structing new ‘ines and new invest-
ment on the Railways would adversely
affect the finances of the Railways.
Now, this year they have come for-
ward with a balance-sheet in which
Rs. 15.27 crores is shown as deficit.
This they say is due to lack of traffic,
which they expected from coal, iron
ore, steel plants, etc. The traffic which
fell relateg to coal, iron and steel. Now
if one million tonnes of steel have
to be manufactured, four million
tonnes of raw materials have to be
moved. So, when the country fails to
produce one million tonnes of steel the
Railways log#” five million tonnes of
traffic.
of iron and steel are the Railways.
The other consumers are only minor
ones. Be thev! wagons or coaches or
olher things, the Railways constitute
the main consumers of iron and steel
products in India. When the Railways
have decided to reduce consumption,
how can they expect traffic? So, that
is why this year they have come for-
ward with a deficit of Rs. 15.27 crores.

IndIndia the main consumers.
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Anyway, that does not mean that
the railway finances are in very bad
shape. The Railways’ balance-sheet is
prepared in such a-way as if they are
private raulways. Profit is hiding in
every nook and corner. What is the
Development Fund, the Depreciation
and Revenue Reserve Fund? Crores
of rupees are lying there. All these
are profits made out of the Railways.
Again, during the Third Five Year
Plan, Rs. 53 crores had been paid to
the General Revenues, over and above
normal rate of interest, to which the
General Revenues are entitled, be-
cause it is according to the recom-
mendations of the Convention Com-
mittee. During the Second Five Year
Plan Rs. 30 crores were paid. So, with-
in the last ten years the Railways
have paid to the General Revenues
are excess of Rs. 83 crores. So, I do
not think that the Railway finances
are in a very bad state, that it has
been badly} managed. The point is
their curtailing the development plan
is mainly responsible for the present
lack of traffic. So, this has got to be
revised. New deve opment plans have
got to be undertaken. What is indicat~
ed in the pattern is that in order to
save premature investment, you have
curtailed investment. That is the
argument. This is a wrong policy.
In a developing country this should
not be so, especially as the Railways
are such an important thing. Rail-
ways are the main means for develop-
ing new greas. Nobody wili go to a
place if there are no railways. For
example, who will go to be the nor~
thern part of Mysore and start an
industry when you cannot take any-
thing to that place by rail? So alsn,
in areas where the railway “ine is no?
there, nobody will go and start an
industry. Neither will the Govern-
ment go there. So the industrial
development of India also is hampered
by the lack of development or the
‘ethargy shown by the Railway Minis-
try in taking up developmental activi-
ties on the railways. As far as 1ast
viear is concerned the actual profit has
been Rs. 117.82 crores. But the deficit
comes because of the convention and
the passenger tax which has to be paid
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by the railways; Rs. 1833.7 crores.
Heonce the deficit. It is not an actual
deficit. It is a paper deficit. There
is a significant passage in this white
paper where they say that during the
last ten years they have increased the
fares only two times. After stating
that we have already incurred a ‘loss
of Rs. 15.27 crores. This is quietly
stated for creating 5 reason in May
next. I doubt whether they would
not come with a proposal for raising
the fares and freights. I think it is
not correct. It ig not necessary. If
necessary the Central contribution
may be retained at 5.75 per cent, but
in the present conditions rates and fares
should ot be increased until you are
in a position to provide comfortable
travel. Even for the first class travel-
ler it is not sufficient. For third class
travel there are some sleeping com-
partments. You cannot say you are
providing any facility which compara-
ble Railways in other countries are
providing.

There has been anxiety to introduce
mechanijsation, dieselisation and elec
trification. Already 51 per cent of the
traffic is being handled by diesel traing
and electric trains. I am not against
dieselisation or against electrification.
{ want my country and my Railways
to develop at a fast rate. But any
planning should be done taking into
consideration the socio-economic con-
ditions of our country. Here we have
introduced dieselisation at a fast rate
while it has caused displacement of
staff here and there. A number of
skilled workers were asked to go and
work as khalasis; skilled drivers were
made to work as shunters; al’l these
things have happened. But the diesel
01l has to be imported. I can under-
stand if our dieselisation proceeds in
accordance with our capacity of using
our indigenous diesel oil. To that ex-
tent we should go.

The same is the case with compu-
terisation by the I. B. M. company.
We do not manufacture these computer
machines, and the American firms do
not sell them also. They give the
machines tousonrent. After making
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the entire cost and profit from the
Railways =s rent they take the
machines back. We cannot Kkeep
them. By using that a number of
clerks in the audit offices are rendered
surplus. In Chittaranjan it is instal-
led; in Madras, in Calcutta, every-
where it is installed. The result is
that a number of clerks are displaced.
Promotions are held wup. Carbon
paper and special paper for that, all
these things have got to be imported
through spending foreign exchange,
For installing the machine the room
has to be air-conditioned. In order to
feed the machines in time railway re-
turns have of late started travelling
by air. Hitherto they used to travel
in the brake vans, with the guards.
The returns have started travelling
by air because the machines cannot be
kept idle. There are good engineers
here and technical facilities are avail-
able. We can manufacture our own
computers in a small way. It is not
a big thing. Electronic brains we
need not introduce. We can introduce
it after ten years or fifteen gears when
the country is in a position to utilise
it. When you introduce these things,
a number of people get displaced.
Promotions are withheld. Small com-
puter machines which we can manu-
facture in India shou'ld be installed to
facilitate easy work by calculators.
The policy of bringing in computors
like that is wrong. It goes against the
very social conditions in Tndia. Here
we have got planning. We have had
three Plans. After every Plan we
have added 10 lakhs of people to the
figure of unemployed. That has been
how the planning is going on.

\

The Accident Enquiry$ Committee
made a number of reco ndations.
Many of them are implemented but in
actual practice when we go down be-
low we find that there is always a
conflict between the D.S.0. and the
D.0.8.,, that is the Divisional Safety
Officer and the Divisional Operating
Superintendent, The Divisional Safely
Officer will say: you do your duty
according to rules. It an A.S.M. starts
a train without fulfil'ing the condi-
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tions, he is given"a charge-sheet. The
Divisional Operating Superintendent
says: you start the train using 'your
discretion. If the D.O.S. is travelling,
he gets a charge-sheet. If the D.S.0.
is travelling, he gets a charge-sheet.
Here is a memo. This is a memo
issued originally. Sometimes memos
are issued to start the trains. This 1s
a memo issued by the Agra area. He
is asked to start the train without the
vacuum. This is an original memo.
Now there is a provision that when a
charge-sheet is issued, an enquiry
should be conducted and the employee
should be satisfied and the administra-
tion should also be satisfied that he
should be punished. But there is also
provision that for minor punishments
enquiry need not be conducted. There
is provision that withholding of incre-
ment is a minor punishment. Whatever
it is, for any train delay or any viola-
tion he is given a charge-sheet. As
soon as the explanation is received in
the office the officer does not care to
read it. He has got a printed form
ready: “Your explanation so and so
of such and such date is not accepted.
Your increment for so many years is
withheld”. Printed forms are there.
These forms are printed and kept in
the office. A.S.Ms., pointsmen, cabin-
men, these are the people who are in-
volved in it directly. There are a
number of people who have not drawn
increment for the last ten years.
There should be some co-ordination.
‘Safety rules are necessary; efficiency
is necessary; but there should be some
co-ordination as to how these things
have got to be done. 1 any accident,
if a few people are injured, it becomes
a major accident, if nobody is injured,
it becomes a minor accident. That is
not correct. Any aeccident should go
before judicial authority and the rele-
vant rules and standing instructions
and the behaviour of the employee in
the light of those instructions should
he examined by an independent judi-
cial authority and then only the blame
should be located. Without that, sim-
ply issulng printed memos and giving
punishment is 5. wrong practice. This

practice Is functioning as a disincen- .

tive to the workers.
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Recenlly, as .many of ‘my friends
have poliited out, the staff position
has beconie top heavy. I will take an
example, the Kajahmundry yard. In
1949 I reitnember there were 2 shunt-
ing jamadars, 3 pointsmen, 3 coupling
porters, to do all the shunting in the
yard. Within these twenty years the
number of wagons handled or trains
moved has increased nearly 2} times.
Today , there is a Yard Master; there
is a Deputy Yard Master; there is an
Assistant Yard Master; then shunting
jamadarg and pointsmen, But each
wagon has to be coupled by hand.
The number of coupling porters re-
mains at two; even today there are
only two on duty.  The numJber of
wagons which pass through the' yard
has increused. There is a Deputy
Yard Master. I was watching him the
other day. For half an hour I was
seeing it—he was quarrelling with
everybody under him. He wag a
bright young fellow. But the question
of management he did not know. He
picked up a guarrel with the AYM,
with the train examiner, with the
coupling porter,. with everybody. He
said, “All right, you issue memo,
memo, memo.” Like that he was
saying. It was going on like that.
The top people to supervise all this
have increaseq but the people to exe-
cute the jobs have not increased in
number; actually, they remain static.
That is the case with many junctions.

Take the Tadepalli Yard. I men-
tioned the position of that yard last
year. So, this position has to be re-
examined. A number of inspectors
are necessary, but not so many. Many
of them do not help. But the number
of the people who actually do the
work should be increased. The num-
ber of trains passing through has in-
creased, the number of wagons has in-
creased, the work-load has increased.
Therefore, those people’s number
should be increased, not that of the
supervising people.

Then there is another thing, At
Bitragunta which is now on the South
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Central Railway, a big shed was con-
structed— crores were spent on it—so
that 110 engines could be maintained
there. One day that Divisional
Mechanical Engineer or the Chief
Mechanical Engineer had 5 brainwave.,
The link of the running express traing
was changed. Previously, the system
was that the driver and the guard of
the express trains used to be housed
in their home town which was Rita-
ragunta and they were supposed to
go to Madras or to Vijayawada or to
Rajahmundry and then go back. Now,
this man had a brainwave. He said,
all should be locateq at the Divisional
Headquarters, that is at Vijayawada,
which has a shed which cannot cater
to more than 48 engines, while the
shed at Bitragunta can have minor
repairs made at that shed on which
a crore of rupees have been spent;
a big, round shed has been created
there. Now, that is going waste. In
Vijayawada there are no facilities for
more engines in the shed. The drivers
come gfter getting down from the en-
gines and they go back only to Bitra-
gunta to sleep. They have no quar-
ters at Vijayawada. Such mad things
should not be done. Without consider-
ing the local conditions there, it has
been done. This should be given up.
Facilities are there at Bitragunta and
at Rajahmundry. Big sheds are there.
They are not used. Here, a shed
which cannot even cater to the needs
of 48 engines has to cater to all the
mail and express engines. So, this
position should be corrected. These
are only the examples. Similar things
obtain in many other places also.

Then, I will come to certain other
things. About electrification and die-
selisation, I have spoken. They effect
the staff. The number of staff em-
ployed also goes down. Not only that,
While the existing staff 1is surplus
here and ihere, they are dislocated
and transferred. Sometimes when
they have no work, they are transfer-
red here and there, and all these
things happen. But they recruit new
peoplee  Fortyfive of the Inspectors of
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i Works on the Western Railway are
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served with retrenchment notices; at
the same time the Northern Railway
advertises for Inspectors of Works.
When they are recruited, they are
given training ang five or six thou-
sand rupees are spent on each of them
to make them fit for their duty, and
then they @are sent out., In the
Guntakkal Division on the Southern
Railway, there are trained switchmen
with SSLC qualifications, 15 or 18 of
them, and they can be promoted as
A.SMs, But they will not do it and
they advertise for new A.S.Ms. This
kind of erratic things should be over-
come. There should be 3 comprehen-
sive survey of what to do, how and
at what stages. This modernisation of
the railway system should go on,
modernisation should be done. But
the socio-economic conditions of the
country should also be taken into con-
sideration. Otherwise, it will fail gnd
there will be no progress. Just as,
after two or three Five Year Plans the
country’s economy hag collapsed, the
same thing will be repeated on the
Raijlways also.

Then about one case I want fo
know, about the canteen staff at
Kanpur. Canteens are organised for
the benulit of the railway staff. Now,
they had some grievances. They went
on a strike. They were dismissed.
Now, the Railways say that they are

not the Railway employees. Then
when they got to the locsl State
Labour Commissioner, he says, you

come under the Centre and the Centre
says, you are not Railway people.
That is their position. The canteen is
organised for the benefit of the Rail-
way staff. These people are paid by
the Works Managers there at the Loco
Workg at Charbagh and of the CMW
Works at Alambagh. So, something
should be done. Although they are
canteen staff, the main responsibility
for anybody working on the Railways
should be taken by the administration.
They cannot simply be looking on
when their co-workers are getting cer-
tain facilities; they must also get them:
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You cannot show any discrimination
simply because they are indirectly
employed. They should not be discri-
minated against.

One word about vigilance. The

other day, while negotiating regarding
the rates of transhipment labour at a
certain place, the Chief Commercial
Superintendent of that Railway sud-
denly said, “Mr, Kumaran, they are

criminals, And you are coming and

their case I
“If they are criminals, <you weed
them out. Who asked you to employ
them?” Later on I went and made
enquiries, I was surprised to find

out onething. Coal was being tran-
shipped from broad gauge to metre
gauge and from metre gauge {0 broad
gauge, If there is to be transhipment
into four wagons, five wagons are
placed at the yard and coal is loaded
into a'w the wagons. Four go into the
vard and other gne goes into thesiding.
Then the railway contractor in broad
day light unloads it into his lorry and
carries it off. The vigilance inspec-
tors and others are there. But they
simply close their eyes but they open
their paims. There are different rates.

representing said,

The inspector gets one rate, the
havaldar gets another rate and the
RPF sepoy gets one rate. This day

light robbery is being tolerated. They
are not small pieces, they are wagon
loads of coal. So, these things should
be taken serious note of and some
serious action should be taken. The
superintendents, the circle inspectors
and all those people should be dealt
with. They permit the nation’s pro-
perty to be stolen, for which the rail-
ways pay compensation. If it is taken
away like this, what is going to hap-
pen? So, apart from the failure of
constructional activities which we
have slowed down, there is this rob-
bery. Who is responsible for this?
Everyhody is conscious of it. One of
the men whose name I heard as being
behind such practices, he has become

[ 20 MAR. 1967 ]
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an MLA. So, I hope that all these
things will be taken into consideration
and remedied.

W dlo Qo wWaw (fagr) -
IJUENTIT HEIRAT, AT W F WA
AEAEAE  F TG T HG T 67
2t qwar Sdy feafa wd 2 ou%
AT & W FT 4717 W 991 & | TS
auf & 29 FT JAiF AT H AT UF gET
7% g 1 9gl fF A S & SR
ST oHS g, I ;AT T F I Y
9ET & | A A GFINT AT ¥ S
faFma W 1 41, 98 zafay
Foif6 2w &7 wifas feafg § gy
oTE & WX IGHT I98 § 39 F fq4F9
FT W AFATURT§ |

g fagR w1 oSl e
gl g AN @A &, 93 uF 9gq fawsy
g @I ], I TAF A W A
st faxm g el ara AR @
gmET g1 9REAR (RFCHIH & gug
q ogiAr oY fFoow e faaR
¥ SFv WU % AT AAYT §
FFT AOYX T @i g AR awe ]
qIISTg AT A AEr g1 wE, gHdr
qHauty AT 7 °T A€ g1 a1 ®W}
TF TF TAF T F A8 wg AG
wAR 93ATE | ag ITAHT qE qar
FTA ATAT SATHT &, WET ¥ fF s
N EFAT B, TAfAT A g ¥
fraga #0 wgar g ey @@ A
| 2 WX gFeat frwredm 7
WA A A oMo a1 fgage ¥
LT AR weAga § a9
FT ATZA T, ITFRI T AGFT A T
fFar S 1 FgT S AR ¥ AgT
T UF FE AEA , T AH AT+
A Y OIS AT, JHAT EfVE qger &Y
FaE | H=mgar § Rswarm §
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[’Sﬁ' a'“l'oq-'—roﬁ?ﬂ']
Y ATET F9Cr §, IO o g
F@1 QA AT IF FUAT F FgET
gy oF a1 Ffeg aF T AR}
A0 EAT ) FT WA Y
HIX S JFeE FATE FA AT F
a1 faar w97, ag e ¥ feex
frr o FAifE SV uF deX wEEOHE
fRar o @ 9r, 9§ 0 @Y @9
N Er g AE F AW AT [
guaFg s fE Fawr A5g 5
fEr ¥ ot ¥ FAO9 w1 ArfoAT
qrT AR A g A1 ag feer fear
M, S AGTATIANT T FT GTHT
#, 3z TOAAEATT W A WA
¥FT FFEAW qF Al §RE @R
uF g% wiag g, ¥ a@d wqdy
FET §, 99 ATEA H A HIN
FoX A FIA AR IEA T gw @
o gy ¥1e A7 wfeat Fwd §
I Y FE A7 S IqH A 9T
ZAFT W @AW AT AEY

S 33 A g 99 | A8 F Ay
GRAMMIT TEARAT  FT CF &H
g, 3% fod a9 4,000 To § | AfFT
gy feqdse & @Y wF w9 T
F1 Hifqaer § Sa%r 399 faw 80 ®o
g | fggma @ w7 X 2@ 5 F49
quTE T AT GH g | H AR g,
I T YIAT qAGARE & &I 9
JAAT ATEAT &, A 9T NN F JEF
F1 fHETHT @ AAT FT IBH ATC |
zafa 4,000 T FT FF 1,000 &
g AT SO FT AFTFT & 100 To
FT 3| A Al g a0 @9
1 fame S0

qIS IAF KT AT AWAT  GAT
3, IO ¥ IW wHEAl A5 FAW
qad & AT g ¢ AfFwT i oY
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F fest ¥ g1 S e wren
W W WEA T W g€ I ¥,
T A W WA G gE g\ S e
Fr GEE g wifgw, ag@ A@r gy
By ww ¥ qarfas @ wg
fear v g f awrs s< arem w@an
2, AT ga® w7 g = w5 fran
ST g, A 9% s ¥ fssm @
Wi ST qHrE # A e A7 faa
gar g1 W@ & fes¥ # gy &
aw g, QAT FT W gaew §, afeq
VAT AT qET AT q@T, T Sy
M @@ g Tfgr o e
qg Afaq TG IE, TG A TG ST |
wfar 39 799 ¥ Oued, 94T, gy
F A FTHSY TgA I AT STET 3%
g AEY & T &) & e
g f% Amr s w4 qg % food § weE
FATH, JH7S FATH, 98 FT9 IT TAT-
sfewre fed agarR s w1 &
T%FT &, gaw! faars qa% fog s &t
g F7 fesar @y ra; F9ifw qa7 2|y
AT g sy A9 | § I oeaA
frar qmar &, fov <o &1 AT
a2 A AFATE L BIT AT KT -
FC T =l ¥ AT R, ST I
T eqrq Agf s 1 gEfed w)
uF qIg &7 fesat @, A 39 ¢ ST
BTV gIFTT &7 99F 9 fear JrA,
SHE Y FT I TSI | TR TF
T awE & fosg H a8 Fagr way
B ¥ BYET HIFH! THAT, a1 qHIA €Y
F eqA AT AR AT A A
& afgw Tqed FT A I, T A
T8d w1 gUIT fyenit ) zafey §
w1garg 7 fsed %1 awF faemar s,
TR qE FT1igear waram | gafay,
Y 97 F&A & ; FA0F 37 I0H qAdw
FAAE, TA AN TETAE A FAH
FIAT ATET & | STHTAT A UF AT

F21 9T IM qHFAIBE, 1 9g 92 FAE | gt e ag dwg T4 2 afer
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W oA eEr faed g g R ogw
TUIY 1 95T § | IT AR g@FN
FT eqTq JTAT AT AR & @&
F 70" F@ § fF @R wam
X @y

TF @ AT gaa { A ot
f& ot #freqd wz = "R AT
W T A IEET E, a8 SALT T4
HIT ITT qF Ha7 39a § #4910 &%
Fq AT T W g ? IR WF
¥ 1960 61 §—5.3,1961-62 ®
—2.2,1962-63 ¥ ‘f’ 1963-64
H 1.0, 1964-65 ¥ 0.3 196566
H——0.7, 1966-67 ¥ 0.6 AR
1967-68 ¥ 2.1 S® TE ¥
IAX [ HAT A3 F qOE qEAE’
@1 ATz | qaT ;|iE, @A
o FG guR FAg w g ?

NI A EFI [T FATHRE
Z# T fFararg AR AgTa
WM& A1 ™I F qn 5w
g, va%T Ao fErade g arer
g1 AamEar §, o o aw Ay feafy
g, sufmfa & fgrawe @ =g@
T4 a1 grir ) gafedr IFRr W
fE@s FTAT T3q7, 1 ZEA FG AR
AFd faadt § =gy 97 aF fF
va¥ fai g37q g J9 a5 =
¥z FY @ AG FIAT AT

QI T TR TAT fIF FTY HT 9T,
a7 fRAi & Suat aw = @ 4
AN gAr, g A 3§ FIFAT H
a7 "r faar g, ox sEF far .
FEAATG AT AMEA, g5 FEATEY
IGT H A AT TH OATCATH
@I FT eq1d @(Far A0
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THE{ISZA #7 A qaT o ast ¥
FAT } AT A TF UGN | Y T
FT FT FTOT &7 IqF TF HIT A
Fgr war g b aataee femaea Y
aoTg ¥ WY AT &, AR Y I F @Y
FAT AT § I+ fehae g av w2l
F qIW F W AQ O, AW
fewdz g1 3§ T &1 fewae 97
Qg A& A fFar srar &, fee @y
99 9% faqm sy v Ay, S9d
fr g5 s =fgy, ag a@ Ad)
goar A A S [T § A AY
T ATS &, SERT T F ¥ foy feqan
T, T T 1w v a1 v
F1fFaaT Y a3 arq wdT qgr @ a7
# =rgar g1

TF a1 AR F wE qgfafreges
F1 AT ear AT ATEAT § 1 A-qe
mfeed & W @ v XA
HEAfF o AT F N wEeR
FHATY &, § IT& AF [AH T | FHA
F warfas m FE AT F7 FHAQ
FTH WY F, AMFT TR I9F FT F1
e Tar qwa {5 9g g 59T
¥ warfsw  wE Far & IER
qfferie 39 & Fifaw ghr 8, W
IHFT T F FIE FT aw@r A AT
I &, O 9§ 9T sy Wgi fewn
WIET E | HERET FT O FA &) qg
UF WgHR ST A/ &7 ARHIE, I8
qger faegR o ar, 3a+ et [|q wfwax
T TEEH uwer, Ag fRdT wTeET @
ATSES  FHTH AQAT 4T, T FH A I
JAT-griqe Y FT |AT 97| Fg T WY
gfaom &1 WwET qr) FEET Ade
ag AT fF IR RIREA 1§ T AN
®IET 3 9T FT fg@m) @ 3w
Wt fomadY 1t 39 fom@m @@y #1 F5
g o1s 7 ¢f, saH Fr a fFogw
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[t dto wae we]
HT THH g T AT AT A
¢ zafas sT g9 9@ & fAy o)
ufsdz #30, At gF AFQ ¥ A
fa et 1« wfw st aEY oY i ag
SR FE At AE o7 gEE @
AT & qra ATAAT T, SfE
faa g o 3w fRed g =gy
o1, 9gd {2 aF ag "ver 9ng o< fee
TETEHT L TG U IEHT F WA
g 8, a8 4% Fg I A guT ¢ f*
TETT ST &1 HSTAT AT AT, 9§ a1
TR FHE FT GAFT FEAT AT & |
TEHT AqS g 1T & fF g anf
¥ W oAemEw aldd ¥ oaw 3
TAT FT @1 AT AT IEFT ST FAA
forerar anfed o a7 3ehriee faerr anfed
T, g a9 IR TG A Wr &1 I@HY
fradt foar aft g€ 3, FfFw =9
ustafrges &5 s 7Y Rar
Wiy § Adr Y w1 W @Eer
wgar § fF gq W A 39 gAw
i Ed a7 frewr TR #
e # o g, afe fre s
T H1E gAare agl ge |

T %8 ¥ 0F q07 39 fosy Agar
FE IR FE AW T AR 9T
& fom ) g ¥ aiw wEa
EAT | FIE FT GEAT IqF T H gAT
afFT WF AT AR T sgw Aty
feie mit ax 7= fear nar 0 iy
qF § JaF = § 98 Fgy T 2w
1 i & A gfer o @, smowd
faems 31 ol g o gfew ay
g &, fowd faer gom @ & osuw
faes #13% gfew a7 forsma a8 2y
T U HIS F Ao WY IEWT |faw
¥ TR Y foar s w@r ) Y @w
ZAART AT AW FIT F AfHAT Ay Fd
¢ IO A § FIE g30EN G ey
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T ERT § 1 FWET AT qg Far
g & o ot ) omar @ Ak 97
AT A FI BT W2 | TMAE@Y
ST S F wifRey g, 9 gige F@
@Y § W & gy Fn @ g e
qIGAT HT el T Feaqorr AT AT
I qR A W IS T §T 6
Y Ty AR saw #1 mfweaT
A F AU FY g9ET &, IAFT &<
fear s =ifgd ) ag Toe @
g T g fF s g9a ar § fawea
FY AT, AT IAHT FGl HY GAATS TGV
g &) zafay v Fgm ag g fw
I CUIE G TS [ EAE Tl 1 0
ST 3 AR AT SYET A=ST qE &
g T8 w1 &, 9% faArs FEndr
g =fed 1 S sfwea A & s
F TEET g, SN &g (FAT A
AMfEd | WX SFFT T W
TEET AT, J T AR THETS &
Y AT KT FLA |

AU CF AT qg AT g a3
H FfCEIT T TS T ATA §HT ATEY
# gwaat g 5 oo a3 & wfegr
T A1 TS AT g1 7T T AW qE6
FE AT AT & [T | 3 IE T
TS AT FT TF FA9es q ar &
THATH dF T g1 AT | 98 AT TH
AT § WIT  FIAT g AT AT ST
TN T FA |

T ZAl F IR N 9EGA & FF TH
g1 adEr & & a4 #1 ST 6K
Flegw aF Ge@T 1HIH FATE )
ggear & a7 faw #v gAr  fAaa
mawE §; FiE a8l 9T FI AN
TFIST g1 T & | gHT 29 A F F
1T g1 A s o fn, wfE
S& ST FIE FAATE TG g |

T TFT & 9T A AT
& S At A, qg Jaor A a8 A9y L
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39 9T &1 Ffaw s ¥ faer faar
FT1 W|F ONE ¥ g ¥
FfTZT qF A AT AT FT WX
feat ar ag = qF g gy gAr &
Fafay & argr g f& gota ¥ & 3%
qATAST JF qfFIT FT FT AT gAY
AIZA o, 39 &1 {67 § [T FT faqr
FA AR IF F wifgwra aF  faar
fear stra o

aF 77 mifedt F ¥z 799 F IR
¥ Fga1g ) WS aUAr § AT Iar
Faagraf I o gad g1 gafaa §
fafgezz wga & 93 Fgar agar g f+
F g9 ara &7 eq19 @ fF T qifzar
AT ¥ T2 ZIAT 7, IFg S TR 9T
JAAT AT | T OfeAT AT F AT
EAMILAAATE L, AT FT &
W& G &, 378 3% qAT T AT A00ET |
g g &1 a7 fafafr 1 37399
FIAT ATFET | T FTA T AT { qIFT
F1 eq1F faarar =gar § 5 73 s
Lrar AT = rfgy

s Mg RgAT (T A FOAR) ¢
fodt Jadq wifzan, st a9z WT
fafyeze arga 3 gam @ma @@ g,
IgN  IA THT A1ET FFAMAT AT §
¥ |aaqr g 5 o aor qmEr ¥ 39
q13 F BAF ¥ 9797 & {70 Fr a
fFTrar F FEIAT A1 2 AT FE ;T
QIET TEAAIA FILAT ATZX & | TZ TTA
qF qAA AGT T AGFT ¥ AwAATE
fr war % 0F71T 9319 7 777 g,
fagar ara fFoar s31T T4 91 AR
I FaT AR W AR foteedz 9qr |
o< fFTar a3 F giy Ty AT
gafadia 74y 34T & T fF Iawr aqr
Frfga, av v I fFaar agor Jrar
2, sa% fadars a1F w8y § | AfFa
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frzar dg13 F arg g gfqar MY
ayfadisr ot & srfr @ a7 fer =
T AT T G T4 FIAT & 6 7w
T e g4t agrar 7 AfEA ¥ ag
FeAT FZAT § fF fEorar aged &
T grg F93F usfafaedos ¥ ofs-
fermet oz 5 &

¥ fafaee @rga #1 g1 oF
arg fged o1 aww T aEar g
A FEAT 9187 § {5 agr & avar
fafsres g arar FIFIT TOX &, FTHIT
ux i faE & 1 9% AT gt
9% Fourg AT &1 wfEw § oA gw
A feegerd § F4@ A0 qRAT
qgr o | afFT gadr eI
g & Fiaig st agt ¥ fag fas za
FFq A1 T & g =wAdr g, A faedAr
Y OBAFE FIFIR FTAIE 1T Fr QY
Z¥ 8, 9 zadr gA-ufwefmgeedr <
FYAT 3 o F5 qw1 agr 9T ¥ fafwqzd
IR ITF AWY ¥ AR A AR
faT AFT AAT AT S | A F BEARE
ax fa% 300 H1A FT HrAT g AL 39
300 Wi & ®rES A AT qFIA IT AT
AT T AAA § A8 11 H2T AT
AT FAT o7 gATRA TE FAEE
WL AT 6 WA & ifefeaqq qmd
ar wwr gz fagar fF za 180
fea g 37 10T FmifedargqzIgA
TEAT WY | TN FF B0 FA 241 & 7
STy &7 wieT faer § o g fag 4
37 1 v Tz oE qgEAr g 1 gE A
A FT FdSr 98 qar g fF S
Tz F Afd T 91T Wwy g,
37 & 7 @y wfewar g1 st &
Ay fafaeex arga #1 A &% Iw0
fesmar &, AT 3@ W oA OF T
g Fgr faar @At gy

FTOHT A @l T4T TEL A A
2, ®q Zfe A g, wd de
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[ e Fa]
qga 9 Het 7 Ag faadr ; d s

q AN T § FH T9G F AL GG
qMET & | 9F I 3F 9T 92 TGy
qgadr & at SRl farea FT AmHAr
FETIEATE ) T H A IT g
TIAFIE AT & W T & e qgEr
2139 % @9 & 919 gHA A8 S
ET g fR o 27 3l § wodr & W%
ST ITHTAFIL ZTZA §,39 I TGN I
& | ST 9T AT AT JI AT gy
g, 4 THW X @ WY § AR ga%
FE oS mIEr g ¥®@ AR
qOY  TEEX § F9 ST 9er g,
9 ¥ woaT fafase gigg 7 wo
W § Fgr & fF gwe AR Fhew
34t #Y wready qgr & § | Afwa §
ug FEAT g ¢ fF ag § wEwe
g% 9T F fa¥ F1% o gax w5
&7 78t 3 1 9gT ¥ @ FEEE, WHIE,
FAFAT WX gAY TN § TALHLAE
A ¥ geMAIE W g, WK qRT T
fas wed FoTa q & 0T FEE
zafad & AT & ¥ FIAT AR §
fs z@ Sg # IR FT 3@ Y
TF ¥ BEFIE TF I FEAE I
FA™ FT AT FI | FHS AAT AT
g9 7gl § 99 € a8 TW § FW qu
qITARIE qF WA FT A W T AL
FAA | gEF  FATEr § g A oA
FAT 18T § % 0 300 9T FraeT &
faqr =W &1 @F 7 27 T ey
T A FFT  ggIT FT AT FT &, qE
0 fwar qrar J1fgd

ggF warar § WTeET  AawAr
g7 WTEA F) fa9ls @EET 9% I8
¥ ax # feerar  wigar g 1 fowe
gt WY #4 AR aga ¥ M F
g9 T ¥ g1 9% T g7 fF 39 A1
1 97 qF F QAT 9ifgy o weh 9%
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| T W & FaA FEMT TF

L OgITAATE WX 3T 7Y T qF
QAT g A®T § | gHAEA
17 @1 ¥ FFT  FIAT aF & I
ART FTIIAT & HR g a9
araw am ¢ 5 7z feear gamr arsw
#1 &, 5 fewem & fagrer & aga a=4
2 e s e & fraw & WY
iR fafeed & qaie ¥ fegm &
WY g7 39 1ET F1 AW qF fAwEr
wrfed a1, 3fFq gq @ A9 g A
99 14 W F G A fawr qF
§ M Az A Fgam qF | WA anp
T FTHR T Fae 919, 9 G F7
& feear st &, gafow §  fafaee
ey A feae semfes 7 3@
THEACT § qeq qaedl AT, HWifE
ERIR argi  fafszg @
gEgE qa g gEd HeEm
g fafeedy &1 gawe g @
AR g W gy o aF wwd
d AT gt § wk amAT @9
Fg AT AG TgT gEar & 4
T 9 TR AR TRz fFm
mar @, afeT faw i ¥ qge Fw
T AT, T I TR F FIH g0, AT
A qagarg fogad 75 amoraw A |
feg @& 14 A HTTANT F 20
HI FTOHAT AT VAT, 9§ qiE &
SEY A% 50 HIA AN N FAEAT
T g fF 3= faw 2% 75 ud
g ALY gqIR AT W, T Y
I AT w TG T@ 9T
gafad & zmifas fafeed g
frmee Few 5 39 F19 1 adr
d edr fHFar @11y 1947 F w7
gaFl AwEl foefy of, @ 9w g
oy 1 91 98 faaTase #aveH
q FA9E T W T qqq 3 d qfey
STFR STAT ST /19T 97 ) 3 fFT mre gy
99 @ gY Aq, fve WY 99 W
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%f@h&maw@aﬁq‘rﬁgl ag
T AT A, A g §
o7 fF gad gmF & g fear Wex
7 @igd faers 9 @Y & a7 gwrd aae
A a@r 2 F @ ogmr w=2faw
T 3, vawr Fat famdme fwar
Tl A ww ) ¥ fr
w A9 wg & B Cwme
T UA 30T 9 A6 3fear’ A7
oy fedt &1 w9 & =@,
afgs w7 g A & @A
§ d1 EWFI T uF g Wl g AR
gart §w® W oagr war @ fw
gak @9 Ugr A @ fa
9Tt & 1 g8 gare fasit ¥ ww gt
g, |ifF T A& A I AR
qIooIg 41 &Y AT & |

ot SANL qUoT ¢ F Wy RIS |

N AR Agar: A Fe gz,
e FEF 1 gAfR F O oFgw
fF T8 6 SART § SART qavg
w1 §F =W g fF oA
Toee 9 I Gfew 93 For fwar
. arfs (9% e ¥ Fw oaEw
FA MT S 14 WA FIgT AT
TE R, 99 TB wERT faw g%
AW FSAT TF 1 29 Tgr Qv
g 1 S FETIT T A Ay
gRiT, ar =S st gwiog ws
AAZFE AT 7 I § MT A
FE  TEAg A AT R
zafadl ag 14 W &7 2% IHTT q9T
gATE | W IF ATET AT AT AqT
TN 39 Jaq o, ar feww
4 g F FIg § TG F A
#1 wragr fay -

9% grg qrq Fag wgar fw
AT I A F qARTF §, WA A
o AR FH AR FE W a
AN AT A1 §ATE @™ H W g ar

[ 29 MAR. 1367 ]
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Ay mifeat ¥ W &, fF
Fanmy § & @ # faaar
wfafade famdt =ifed sadt ad
fre @ &) zafdg § zaar
& wgm fx ufefeodr &1 sgw
¥ fqd @@ qaswg & wrw, 9 a3
gr fem g S ww fear
g "R W g Fraee §
IAFT GE W d3sAg A AT |

st aEAEw (ST NRW)
qAMAEE, § UF qIgT WG ;ET
ST TIE | A Hfgar, &7 qF
afaam & Hyst & 07 & &N
g fear § .-

“ARTICLE 102(1)

A person shall be disqualified
for being chosen as, and for being,
a member of either House of Par-
liament—

125

(a) if he holds any office of
profit under the Government of
India or the Government of any
State other than an office declared
by Parliament by law not to dis-
qualify its holder.”

T ATfeFd 103 I AT 0 A1 -
“ARTICLE 103

(1) If any question arises as to
whether a member of either House
of Parliament has become subject
to any of the disqualifications men-
tioned in clause (1) of article 102,
the question shall be referred for
the decision of the President and
his decision shall be final.

(2) Before giving any decision
on any such question, the President.
shall obtain the opinion of the Elec-
tion Commission and shall act ac-
cording to such opinion.”

AT 104 AT IG@T A -

“ARTICLE 104
If a person sits: .t .
SHRI OM MEHTA: How?
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W AFAREY : g, I9T Er f
T giag

“If a person sits or votes as a
member of either House of Parlia-
ment . . )"

qg A1 GATEL AT ST AT T

£

. before he has complied
with the requirements of article 99,
-or when he knows that he is not
qualified or that he is disqualified
for membership thereof, or that he
is prohibiteq from sp doing by the
provisionals of any law made by
Parliament, he shall be 1liable in
respect of each day on which he
sits or votes to a penalty of five
hundredq rupees to be recovered as
a debt due to the Union.”

w3 ¥ wifsgs w81 F =W

THE DEPUTY CHAIRMAN: Mr,
Rajnarain.

SHRI RAJNARAIN: I am within
‘my rights.

THE DEPUTY CHAIRMAN: I want
to know whether what you are refer-
ring to is g fact.

SHRI RAJNARAIN: It is a fact, I
know. I have every proof.
S T@ ®  afaIr § FgET A
A T F1, f@q| &, AT aF &,
‘Fgid 3w fafsgm 31 AR o@ #T
AT 26 FLEA FT | T § =T
afeg®r g@E o FTAF qREY F W
aar & fagr g7 o §

THE DEPUTY CHAIRMAN: That
has nothing to do here.

SHRI
everything to do

Afed, & qrd 97 AF FTE@EIE .

RAJNARAIN: It has
here.

oy qrawz qrsit ¢ AT feTrE-
Wz A O 747 gEa § |
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|t I ;. § qg FFAT
Jzar g B w3 fawmr ww
faeir fawmr

I am within my limits. I

have studieg the thing.

B 3gR Teel qig ¥ gar g,
g | ¥ UF gHqq AreE ax
qgT @ FHFLAT W@ § | WK
Ffm®r wag 7 A g ¥ 457 ¢
Jr AT I T ar 500 ® A
far ITRr | g3 =R AT
IaHT TaFAC TEF AT ATE EAATE
AT | TH qGAT O & &
FATH AN AT A7 | FgT AT AT $o
Hro THo I & AT w17 T & .

THE DEPUTY CHAIRMAN: Any
point of arder that you raise should be
very briefly ang specifically put. You
must be very brief and very specific.
You are referring to something which
is not a point of order as far as I have
heard. Beside you referred to a
Member in the other place, not here,
I do not know what your point of
order is and therefore there is nothing
here and I do not think you should
take the time of the House in this
manner. A point of order means
something put very specifically and
very briefly.

| AAATCGY ¢ JFAATAT, ASBT

agd &% G & FEarg £ oA
£
Q

999 gw &1 #15 o fr &
FAE @ AH 1§ I AEAT G
4 p.M.

JqEwafy : wWg dr FT §FS
g
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SR EL tery SRR S T
FX @ g 5 WF wawmg T 59w
safy faierdy fawrd; wife afar
T3 TrezT & I FAT =AY < i g4
T F oM e gae fear g aiw
Y agi = fopwde  #1 fafew @
R &7, 39 fafezar &7 =09 feur
g 26 Fr 7 afgar #T1 ww
aree fogar g mat fF & guet fafeew
AN AE T W & I AMEA9T
THE 9§ "Y A% AT T FT
4 g & 1 & WmE 9w
ey mfmwmwe g o=
ot wwar AT 3 AT WX faw
RIATAT F T SHFAT A TIGTAT, A
3T o1 WX AT WA T 39 qOAA
F1sfaze F qw feg 7@ frar @t
AT 98 9 KA AV TSN G E;
F4i0% Fiedregaa 7, whrgm ¥ ag faar
gAT— where this question will arise

q}i’f%‘ﬂﬂ@i-—if any question arises

THE DEPUTY CHAIRMAN: I think
that will do, Rajnarainji.

1 qAATTEW tmﬁﬁ?ﬁ, Tad
w30 ag Agr fogr gar & & Aaw
w1 fag gre| &7 ¢, I | I3 aFar

T 1 ST AW S AT AT L AT
AF AT FT 9§ FJ@TA FAT IV
gFar & 1 zon Agr frar g f¥

59 9T F wvET & fau asgaar ¥
ISTEFA & AT AE GAT F AFET F faw
HF ARTH IS GFT & | AEAMAL,
F o wwTa & fog aarg fE
Tt wfeww & geaig @Y ST
gam  fagm @9 W s wEEnf
fandy & favg wara ss@T AT 1 K
WA HIWME ¥ A W oHTOA
faqgT T IARATE .
153RS—T.

[ 29 MAR. 1967 ]

1967-68 1258
THE DEPUTY CHAIRMAN: That

will do now. g9 Jt #gar w7 a8 *¢
faam |

'q“'r TFAATOYN © T 397
98 f& 771 9fade ¥ o W9 FaAy
J

@At © FY &F  FFC |
I think there is no point of order in
what Mr. Rajnarain has said. He has
trieq to give some information to the
Minister of Railways, and that infor-
mation, Mr. Rajnarain, you have given.
That is all. Now the Ministev for
Railways.

THE MINISTER OF RAILTJAYS
(SHRI C. M. POONACHA): T thank
the House and you, Madam, for having
given full opportunity to the Members
of this House to express their views
on the Budget figures and on the pro-
posal that I have made to provide
sufficient sums of money under “Vote
on Account”.

During the course of the debate
several suggestions have been made
and I am thankful to the House and
the hon. Members for their construc-
tive suggestions, and also to the point-
ed references made to the various
shortcomings that still exist in the
railway administration. It should be
the endeavour of myself and my col-
leagues ang also the Railway Board
to examine each of these points very
carefully and take appropriate mea-
sures to gee that those shortcomings
are remedied and the working of the
Indian Railways put on a sound [oot-
ing.

Reference was made to certain im-
portant points. The first point which
was made by my hon. friend, Mr.
Kumaran, was in respect of the appor-
tionment of the profits, and he asked
whether it was proper on the part of
the Railways to show a deficit budget
while, in fact, substantial profits were
earned, and whether it was not a
papers deficit which was presented to
this House, and not a real deficit.
Madam, as you would be knowing
vourself, as well as the House, the
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railway administration 1s being pro-
vided with the necessary capital (a)
irom the General Revenues of the
(xovernment of India, and (b) from
its own resources, To the extent capi-
tal has been provided from out of the
(ieneral Revenues, out of the general
resources of the Government of India,
the Railway Administration, being re-
cognised as one of the premier com-
mercial enterprices of the Govern-
rnent of India, is required to pay the
interest on capital. Actually, what we
call as ‘dividend’ payable is, in fact,
the interest chargeable on the capital.
And this varies from time to time,
and there is a set procedure to deter-
mine at what rate these dividents
have to be paid. As my hon. friend
himself has referred to the point, there
is the Railway Convention Committee
on which there are a number of hon.
Members of this House as well as the
Lok Sabha. They go into the matter
thoroughly, examine the accounts in
detail and then make a recommenda-
tion to Parliament, which Parliament
would again consider and accept. It
was after such a recommendation that
had emanated from the Railway Con-
vention Committee that the recent en-

hancement of the rate of dividend
was agreed to. It 1s because the
borrowing rate, in general, had in-

creased; it is because the bank rate
has increased during recent periods.
And in confomity with that the rate
of dividend payable by the Railways
to General Revenues was revised.
The latest revision, that is, from 5.75
per cent to § per cent, on capital, pro-
vided after 1964 onwards, accounted
for an increase of Rs. 1.6 crores only.
And that has not, as my hon, friend
has feared, taken away the entire
earnings of the railways. In fact the
calculationg are there for the sum to
be paid at a rate, and it comes to
about Rs. 130 crores. This is a normal
commercial practice which is being
adopted by the Railways all these
years. It is not a recent innovation,
and 1t is not to take away all tihe
profits and to hoodwink the general
public into believing that there is a

[ RAJYA SABHA ]

1967-68 1260

fictitious deficit. The deficit is real,
because this commitment is a firm
commitment on the part of the Rail-
ways for the capital that has been
rrovideq for their various activities.
Therefore, the mention, in the papers
I presented, of a deficit of Rs. 15.27
crores, as has happened in the work-
ing of this year’s railway administra-
fion, is not a paper deficit; it is a real
deficit, as brought out by the relevant
facts that have been placed before the
House.

It has also been mentioned that we
have been drastically curtailing the
expansion programmes, the develop-
ment programmes and thereby bring-
ing the rate of progress to a sort of
standstilll position which would affect
the economy of the country in gene-
1al, and thereby we would get into a
vicious circle where the earnings
1night go down further. Well, the
facts, as we have already provided to
the hon. Members of the House, do not
bring out that point. The fact is that
the progress of the programmes dur-
ing the Second Plan as well as during
the Third Plan has been not only sub-
stantial but phenomenal as would be
seen by the figures that have been
furnished. For example the figures
for load-kilometers today has gone up
considerably from what it was in 1950-
51. Number of stations, locomotives,
the originating freight, number of
passengers, all these things have gone
up and we have provided all these
details in the White Paper as well as
{n the other papers. These show that
the Railways have made great pro-
gress during the three plan periods.
They have not only extended their
services but the Railways have in-
creased the frequencies of the train
services. They have increased their
capacity to carry passengers. They
have developed their capacity to take
freight, both general cargo and goods
traffic. At the same time, uniformly
their earnings also have been going
up. But this year’s report and this
year's performance—I refer to the
current year's performance—has been
somewhat not up to our expectations.
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for the simple reason that the origi- ;| staff councils, and this has proved suc-

nating goods traffic that we had anti-
cipated did not materialise. There
had been some recession. After ali,
what is a Railway Budget? The Rail-
way Budget is, 1n 3 sense, an index
of the activities of the countiry, the
economic activities of the couniry. It
would only reflect the economic acti-
vities of the country and therefore, if
there is any slight recession in some
Quarter, immediately it is reflected in
the Railway’s earnings and that is how
it stands now. As a matter of fact,
Madam, 1 have attempted to place a
correct picture of the working
of the Railways during the current
year and a  prospective picture
as broadly as I can so far as
the coming year is concerned, to pro-
vide material and information to hon.
Members so that they may give us
their valued suggestiong and recom-
mendations and we could take note of
those suggestions and recommenda-
tions and advice in preparing our final
Budget and come before the House
with as correct statements of the facts
as possible and also with the neces-
sary recommendations for meeting
the requirements of our Railways in
the coming year.

There have been some pointed re-
ferences to certain specific matters, It
has been said that in the production
units so far as the labour-manage-
ment part is concerned we have de-
viated from the recognised principle
of giving due recognition to the unions
that are organised there. I have been
dwelling on this point only yesterday
in the other House explaining to the
House that as a matter of policy so
far as these production units are ¢on-
cerned

SHRI P. K. KUMARAN: There
no policy there, only prejudice.

is

SHRI C., M. POONACHA: Please let
the hon. Member hear me first. So
far as the Railway Administration is
concerned, we have adopted this pro-
cedure that we should have the
management-labou,r relationship built
up on the basis of having the elected

cessful so far.

SHRI P. K. KUMARAN: We have
staff councils for all the Railways ull
over, not only at Chittaranjan.

SHRI C. M. POONACHA: If the
hon. Member feels that it does not
work properly, well, I am prepared to
look into the matter. again. I have
looked into the matter and with the
material that I have before me and
seeing the progress that these units
have made, all these production units,
whether it be the Chittaranjan Loco-
motive Workg or our Integral Coach
Factory at Perambur or the diesel
engine factory at Varanasi, I can say
that they have all done excellent
work. The progress that they have
achieved is quite remarkable. We do
feel that so far as the working of
these units is concerned, the labour
relationship has been guite cordial. It
has been a happy one and we are
further examining the question of how
best we could improve upon the good
relationship that has already been
established.

It was also suggested by my hon.
friend, Shri Niren Ghosh, that so far
as the Chitranjan Locomotive Works
is cencerned, the production was at a
very low rate, I do not know from
where he got this information. The
Chittaranjan Locomotive Works have
produced not less than 1974 or nearly
2,000 steam locomotives. They have
just now started manufacturing elec-
tric locomotives and they have pro-
duced nearly 80 or 90 so far. But the
programme is to maintajn an annual
production rate of 150 electric loco-
motives in Chittaranjan. That is the
targeted figure, We are working to-
wards that and it is hoped that we
will be able to reach that targeted
figure soon, 1 do not know  ifrom
where my hon. friend got the im-
pression that the Chittranjan Works
are not coming up to the expectations
of the general public. On the other
hand, the rate of progress has been
quite impressive. While during the
First Plan period the production was
341, during the Second Plan period
the production was 831 and during
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the Third Plan period it is 802, This
number of 802 is of steam locomotives
only. During the Third Plan period
we had made arrangements that
Chittaranjan Loco Works should pro-
duce electric locomotives also  and
they have produced about 80 or 81
such electric locomotives. Therefore,
as a result of that the total produc-
tion of locomotives at Chittaranjan
during the Third Plan period is as
much as 884, That is no mean per-
formance and I take the opportunity
of this debate in this House to pay our
highest compliments on the achieve-
ment of the Chittaranjan Locomotive
Works.

Budget (Railways)

Similarly my hon. friend Shri
Niren Ghosh made reference to the
foreign imported components. He
said that the imported components
form a very high proportion and that
there is an implied attitude on the
part of the Government to  oblige
foreign concerns, while seemingly
producing certain things in the coun-
try with 90 per cent of imported com-
ponents from abroad ~ with the ob-
ject, perhaps of obliging some foreign

interests. Certainly this is not based
on facts. Here are the figures. So
far as electric locomotives are  con-

cerned, at the moment, the indigen-
ous content is about 374 per cent.
Before 1970 it is programmed  to
achieve as high a percentage as 70 of
indigenous conlent or -components.
For this we are dependent on  the
Heavy Electricals at Bhopal which are
to produce certain electrical com-
ponents. The Heavy Electricals, Bho-
pal, are now organised to produce the
required componenis for A. C, diesel
engines, When those come in the
indigenous contents will be as high
2s 70 per cent, nothing less than that.
Similarly, in the case of diesel loco-
motives the indigenous content of those
locomotives is about 56 per cent and
we hope to reach as high a figure as
90 per cent by 1970. That ig the pro-
gramme and it is the intention and it
is the accepted policy of the Govern-
ment to see that in whatever line of
manufacture within the country the
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maximum percentage of indigenous
content should be attempted and
should be achieved, This much so
far as my hon. friend Shri Niren
Ghosh’s remarks regarding the foreign
components that are used in the diesel
and electric locomotives produced in
the country. Reference was also made
to the question of increasing the
speed of the trains in certain sectors.
It is the intention of the Railway
Administration to increase the speed
as far as possible so that transpor-
tation of goods and also the passen-

1264

ger train service could be speedier,
and could be more useful But in
this there are certain difficulties. We
cannot doubt increase the speed of

the trains but it is not as if we can
increase the speed as much as the
engine capacity because it is depen-
dent on many other considerations.
Track stability, signalling equipment,
various other considerations come in
the way and it all means additional
cost. To increase the speed in certain
sectors, we have to re-do the track
afresh, strengthen the track and stabi-
lise it so that it can bear the strim of
a particular speed, Therefore it does
involve heavy expenditure and keep-
ing in view the capacity for spending
money a programme has already been
drawn up to progressively increase
the speed of trains in certain sectors
and gradully extend it to other sec-
tors. The Railways have a well tho-
ught out programme for increasing
speed in some of the most essential

' trunk routes.

There has been certain reference to
the drop in goods trafficc. As was
pointed out by my friend, Mr, Kuma-
ran, this was mainly in the steel sec-
tor, coal and cement. The anticipated
additional goods traffic of about 12
million tonnes did not materialise. We
could hardly achieve about 4 million
tonnes additional goods traffic during

the year. So there has been a physi-
cal shortfall of 8 million Tonnes of
anticipated goods trafficc That was

due to various factors, of course the
recession and also partly due to sea-
sonal failures. We have Ir® two bad
seasons and that also resulted in a
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drop in the goods traffic while under
the severe conditions createq by the
failure of seasons the Railways had
to bear a heavy burden by way of
relief work. We had to rush food-
grains; we had to rush over so many
other materialg like fodder, jrrigation
equipment and such other things at a
concessional and nominal rate. That
also has affected our earning. So while
the Railways are recognised as
a commercial undertaking they are
also expecteq to discharge certain
duties as a public utility concern of
the nation. Therefore in this dual role
it is not possible at times to account
for profits only. There is also the
service part of it and therefore

SHRI V. M. CHORDIA (Madhya
Pradesh) : May I ask one question?
If you speak of the service motive
why is it that you are charging more
between Churu and Fatehpur?

SHRI C. M. POONACHA:
look into that point. It is a specific
question, I do not have the requisite
information just at the moment with
me. I will look into it.

But does my hon. friend at all feel
that the Railways did not do their
part to meet the situation created by
famine conditions in Bihar, in UP,
in Rajasthan and in Orissa? I have
all the figures with me. 1 am only
broadly trying to explain as to how
under given circumstances during the
preceding two years the  Railways
were put under greater strain and as
such in the ultimate analysis it has
reflected in lesser earnings by the
Railways during that period.

SHR1 P. K. KUMARAN: There js
no strain but underutilisation of the
capacity.

SHRI C. M. POONACHA: That is
also a fact but my hon, friend would
also admit at the same time that so
far as the capacity of the Indian Rail-
ways is concerned, it is the program-
me and the intention to keep the capa-
city ahead of the demand. We are
trying to do that gradually and in that
probably our outlays are a little
heavier.

I will
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A point was made by my hon.
friend, Mr. Om Mehta from
Kashmir to say that the stretch of new
line construction from Pathankot has
not been taken up in all seriousness
and the progress has been very slow
according to him. Then he himself en-
tertained a bit of doubt as to whether
what all we say in respect of Kashmir
was well-founded, I do not wish him
to judge this issue by the unavoidable
delay in the construction of this new
railway link. The very fact that my
hon. friend is participating in the
debales here, that he is present in this
House, and that there are  several
other honoured Members of Parlia-
ment from Kashmir proves beyond
any doubt that Kashmir is an integral
part of our country.

SHRJI P. N. SAPRU (Uttar Pradesh):
That we have links with Kashmir.

SHRI C. M. POONACHA: Further-
more the fact that we have an honou-
red son of Kashmir in the Cabinet to-
day proves beyond any doubt that
Kashmir is an integral part of India
and the mere delay that might have
occurred in building this railway link
or in the further extension of it to
Jammu and Kashmir need not be the
main consideration in proving that
fact.

SHRI OM MEHTA: What about the
railway now?

SHR]I C. M. POONACHA: You can
leave it to the Railways. The Rail-
ways have a programme with them
and this matter will be looked into

and we will try to do as best as we
can.

Madam, I have attempted to give as
best ag I can a correct picture of the
working of the Railways and have pro-
vided all relevant information to the
Members with a view to seeking their
guidance w@ng suggestions. Now all
that we have come before the House
is for a vote on account. The various
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points that have been made during
the course of tie debate relating to
the construction of new lines and the
other suggestions will be given very
serious thought.

SHRI D. THENGARI: ' Nothing
about the employees’ plight?

SHR] C. M. POONACHA: As for
the employees’ plight, I might take
this opportunity to explain that in the
Railways the welfare of the staff is
of paramount importance. We give
great importance to this matter and
personnel management is ong 'of the
most important functions of the Rail-
way Administration today. As my hon.
friend himself is aware, we have ever
so many commissions and tribunals
appointed from time to time to exa-
mine specific problems and the Gov-
rnment have accepted each and every
recommendation of such commissions
and tribunals that were  appointed
from time to time. Not only that. We
have implemented them fully. So, it
could not be said that the Railway
Administration or the Government of
India are indifferent to the welfare of
labour and staff who are employed by
them, At the same time, hon, Mem-
bers would be knowing that this is an
undertaking which employs the lar-
gest number of labour. We have
about 1-5 million bodies working. We
run about 11,000 trains per day and
as was mentioned by my hon. friend
on the other side, we carry 5-7 million
passengers every day, It is a huge
operation and in this there are ever
so many problems coming up daily,
nay, hourly. Each hour we have a
problem. They are being  tackled
continuously. It is not as if during
these exercise the welfare of labour
is given a low order of priorities. No.
The welfare of labour is given the
highest priority.

Reference wag made by my hon.
friend, Mr. Anandan, to the housing
problem. During the Third Five Year
Plan 71,000 quarters were provided for
labour, but one can ask whether that
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would be sufficient. It is not. You
can ask whether we have met the
requirements fully, We have not.

SHRI P. K. KUMARAN: I request
the hon. Minister to pay a visit to
Kharagpur and see the small holes
which you have constructed there,

SHRI C. M. POONACHA: I am
myself explaining the point that we
have not met the requirements fully,
but nothing is halted. The pro-
gramme that we have opn hand has
been implemented and according to a
phased programme we hope to provide
the basic amenities of housing and
such other things.

SHRI A. D. MANI: (Madhya Pra-
desh): Why do you not say ‘Yes' tn
Mr. Kumaran?

SHRI C, M. POONACHA: To the
hon, Member, Shri Kumaran, I say
that I admit that there ure certain
difficulties and I have admitted that
we have not been able to provide
housing facilities to all. But our at-
tempt has never slackend. Efforts are
being made continuously to provide
as best as we can, within the resour-
ces available, the welfare measures so
far as labour employed by the Rail-
ways are concerned.

Doubt was expressed by a few
Members that this rapid mechanisa-
tion might lead to drastic refrench-
ment. All said and done the Railways
in thig country provide the maximum
opportunities for employment. There-
fore, the country does expect the Rail-
ways to provide employment opportu-
nities to the maximum. At the same
time, it could not be that we cannot
think of modernisation, Modernisa-
tion in certain respects will have to
be undertaken. Otherwise, we would
lag behind. If* we do not adopt cer-
tain modern techniques and methods,
a stage may come when our Railway
system might freely be compared with
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the bullock cart. So, we do not want
to remain static that way. A certain
amount of modernisation is absolutely
essential to keep pace with the spirit
of the times and also the spirit of the
world, if I may put it s0. As such
our electrification programme, dieseli-
sation programme and then probably
mechnisation in particular types of
work to reduce manpower may have
to be done. All that will be done
without effecting any retrenchment.
As such the Railways have already
decided for themselves that whatever
be the pattern or pace of modernisa-
tion, it will not result in human
misery, i.e., retrenchment, and to-
wards that end we have already taken
a decision that future recruitment be
stopped, so that whetever staff we find
surplus we try to absorb them as best
as we can in other activities. We give
them special training also, if it is so
needed. Then we try to absorb such
of the staff, who are found surplus
after effecting certain measures of
modernisation, within the  Railway
Administration. This is the accepteq
policy of the Railway Administration
and this we will maintain right thro-
ugh, whatever may be the manner of
modernisation or the pattern.

Budges (Railways)

Again, my hon. friend, Mr. Kuma-
ran, was referring to the computers
that we have got and said we are try-
ing only to increase our commitments
on imports. He even mentioned
minor points like carbon paper or the
special paper and said every item is
imported. It is not so. I have check-
ed it up and find that none of these
is imported. These machines are not
computers, but are only calculating
machines. We have installed them as
an experimental measure, We have
taken them on hire for the time being
in order to get ourselves satisfied as
to how efficient they could be and to
what extent they would really cut
down our working costs, Once we
are satisfied, probably we may go in
for regular computers. That matter
is under examination and study. At
this moment 1 can ohly say, even
there our attempt woulq be to gee that
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the staff now employed by the Rail-
ways are not retrenched on a mass
scale, giving preference to machines.
That will never happen. We will also
keep an eye on this question. In our
process of modernisation, we would
certainly see that the surplus staff now
employed by the Railways are switch-
ed over to other tasks and usefully
employed and kept in service,

As I was menticning, this is an inter-
im Budget and so I have not got much
to say at the moment, I am grateful
to hon, Members for having given
their useful suggestions.

SHRI JAGAT NARAIN: What
about Chandigarh?

SHRI C. M. POONACHA: My hon.
friend referred to the point that Chan-
digarh should be brought on to the
main line, As hon, Members are
aware, in the Fourth Five Year Plan
we have a programnre for railway de-
velopment. That en¥isages an outlay
of Rs. 2094 crores and in that we have
a regular programme of works to be
undertaken, The Planning Commis-
sion have given certain broad indi-
cations in the development program-
mes and suggested that certain essen-
tial guidelines will have to kept in
view. We are attempting to keep
these guidelines as our object, but in
the meantime the Draft Plan is yet to
take a final shape. After that is
known and when the precise outline
is determined so far as the Railway
development programmes are concern-
ed, we will certainly lock into the
suggestions that have come forward
in connection with extension of new
lines including Chadigarh. This will
be given due thought.

SHRI MULKA GOVINDA REDDY
(Mysore): How much has been allo-
cated in the Fourth Plan?

SHRI C. M. POONACHA: The total
in the Draft Plan is nearly Rs. 2094
crores, but it is not final. It is only
the draft. Once it is finalised we will
be able to spell out the other details
within the limits decided upor.
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{Shri C. M. Poonacha.}

Sir, with these¢ words I commend
my proposals for the acceptance
the House.

o qEATEw & gg ST
ARAT § F q7 1T F v 9q ¥
FHIR a1 [ F T wwEiaaT A
T TT6 FT IEIHT 741 04T 7 @I
21 Rl aw AQ AEFTAL 5 gg A
¥ Y 1@ T @t g | A7 agd
| A1 KT FGT & T ATAT FIaT TATHE
FI AT TA7 AT I AT WGP
griY, araar w frar s @r g 7

*ft Hto Qo QAT : & zH I
F 64T § Tl A gAAr WA
FEAT |

=t VAR ¢ WA, 91T TR
fogace T @7 § I9 wET9 F gRET
¥ Y AGT 97 IBT AT EyT g% AN
afearT w1 92T @ "7 ART Y, IEW
IRFIE OF T8 & 5 w1y fecmfar-
fRIWT FT F[TIT IZA | IT AT
I F fag s3mar o1 wwAr § WY FF
AFAF AFEACE, WA T A G
o ITF AW w1 FrEF g
L gAq 3 o |d welv it ) aanar
f& OF aeqF AT A1H quT F TR,
A& AR I T FEFE 26,27 A%
a7 ) HE AW SEFT NI A 8
T o3 foar § fr o &)y Gar qare
33ar, a1 dex faa 41 fowd gAY
SfeSz 1 A1 37 AT F FlF foww
AT |

it 7EzaT MA W : (717 fagfor ) :

T Fiay |

st TNAATCWT . GAT 7 FE |
BATT #BAT 8 5 WY Wt #1 %
e wr WAz ¥ qeq e e ey
uT FHE IFT NGEE SHR AT
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g Fufemard 35 =F
7 fear g | 3T IgIA Fa BT, fafeew
IEE FT SR, IR IFN FH q9G
fFar , a7 @9 %7 99 qAG 99
Aarq FTEE ) Faggg ey #g
| g fE o1 a@yT AR gARa ¥
LEERECIE A Pt A i B 2
QI FEET JEAT & | FrAd
FET & AT FETARAE | T AS
gaTaY ST g1 A% & R fom fRe
fraee waTs@ g1 @ wr 9w faw
ANAT FEST T F9L F 4G THAI-
oA fxar a1 fFegadsT  qaE
TE g1 fgd WfF & ¥ U FidaeT
fafcesm g A faw TNwa 1 2wF
e ¥ oY IR gaw fRan g,
LT AR F W §e foar g 78
FAFT ATEAT § [ A7 g AV /I
7 g & e faenht fr faas
FEAAT  FHY  qoAH @A TN &
q TTAT TGN W W T AT FEIE,
¥ ET | S A WY W gy
gfqsz F ot AR F RETFL
¥q 9X ATT FI ST WY sqgeqT gy Av
1 B HY FAFRT GRI  TAT  JAG
w9 3, 3aF qANAS  gH AW aqT |

SHR] C. M, POONACHA: The hon.
Member is referring fo a case which
comes under the Representation of the
People Act, wherein certain disabili-
ties would he there for a Member to
continue as a Member of cither this
House or the other House. This does
not come under purview of the
Railway Board or the Railway admi-
nistration, This is the first time that
I am hearing of this case. He him-
self seems to have referred to the point
that after a certain date this contract
was terminated. Whether the con-
tract is subsisting or not is a matter
which has to be gone into in detail
At the moment I will not be able to
offer any opinion or seek any advice
from any quarter.



